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HOUSE OF THE PEOPLE
Wednesdgy, 18th February, 1953
The House met at Two of the Clock
[MR. DEPUTY-SPEAKER in the Chair]

QUESTIONS AND ANSWERS
(See Part I)

3 P.M.

MOTION FOR ADJOURNMENT

SUDDEN CLOSURE OF MANGANESE MINES
IN MYSORE

Mr. Deputy-Speaker: I have receiv-
ed notice of an adjournment motion
regarding the grave situation arising
out of the sudden closure of manga-
nese mines in Mysore and consequent
loss of employment for ten thousand
labourers cauysed by inuadequate sup-
ply of wagons by the Railways.

This inadequate supply of wagons
has been there for some time. There-
fore, there is nothing new that has
ariscn today. Also, the Railway
Budget will be under discussion as
also the steps that are being taken to
meet the deficiency. In these circum-
stances, I do not frropose to give my
consent to defer the normal work be-
fore the House.

Shri M.
(Mysore) rose—

Mr. Deputy-Speaker: There is noth-
ing more with respect to that,

S. Gurupadaswamy

LEAVE OF ABSENCE

"Mr. Deputy-Speaker: 1 have to in-
form the hon. Members that [ have
reccived the following letter from
Shri A. K. Gopalan:

“In November 1 had an opera-
tion and I am now in hospital, I
will not be able.. ...
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Some Hon, Members: Where?

Some Hon. Members: He
Moscow.

Mr. Deputy-Speaker: He is in Mos-
cow.

“I will not be able to fly to
India immediately so that I may
be able to be present when Parlia-
ment begins on 11th February.
Hence I request that I may be
granted leave till 1 am able to at-
tend Parliament after recouping
my health.”

Is it the pleasure of the House that
permission be granted to Shri A, K.
Gopalan for remaining absent from all
the meetings of the House during this
sessjon?

Shri Bogawat (Ahmednagar South):
Was? he given passport to go to Mos-
cow

Some Hon. Members: Ask the Gov-
erRm

Mr. Deputy-Speaker: Yes; he has
been there for a long time. All that is
not relevant, He is not here. He has
asked for leave.

is in

Leave was granted.

MOTION ON ADDRESS BY THE
PRESIDENT—coneld.

Mr. Deputy-Speaker:
Prime Minister,

The Prime Minister and Minister of
Extermal Affairs (Shri Jawaharial
Nehru): For four days, this House has
been dekating this motion and we
have covered many subjects, big and
small. We have ranged all over the

The hon

world and considered problems of
India. But, I find a little difficulty
in this maze of subjects that have

been raised, to deal with many of them
in the course of my reply. The House
will permit me therefore. if I may say
s to pick and choose and deal with
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what I think are the more important
things that have been raised in this
debate. I would have preferred, if I
may say so with all respect, that at-
tentio:y was dirciled to thoe im o=
tant aspects, nat.ooal or inwernat.ocat,
rather than diverted to a maze

minor subjects. which. important in
themselves no doubt, nevertheless. if
louzed «~t .0 a proper perspect.ve. arc
unimoortant in the scheme of thimgs
toaay. '

Before I prcceed further, I should
like 'to say that I have endeavoured
with a large measure of success. but
sometimes with lack of success, to
ronsider these matters as dispassiona-
tely as possible, as objeciively as pos-
sible. and tried to profit by the com-
ments and crit.cisms wkich hon. Mem-
bers have made. One thing. if I may
say so, I would repudiate. if that is
not too strong a word to use: the ac-
cusation that my colleagues and I are
complacent or smug. Wel I am no
judge of whether I am smug or not.
But, I cannot imagine any person
charged with res:onsibility reing
complacent today in this world. Even
if he were so inclined, he cannot be
80 Certainly I have no s-nsa‘.on of
complacency when I view the pro-
blems of this country or the world. I
have sometimes a feeling. if you like
to call it. of excitement at this tre-
mendous drama that is taking place
in the world. or a sense of high ad-
venture at what we are endeavouring
tn do in this country, and also a sense
of the tremendous difficulties that con-
front us all the time. Nobody can af-
ford to be complacent. If hon. Mem-
bers ever take the trouble to read
what I sometimes say outside this
House, they will find that I am always
warning my colleagues outside, peo-
ple outside against comp'acency. So.
we are not complacent. We do not
think in the slightest that we have
all the wisdom. that we know every-
thing about everything in the world
today. Any person who is dogmatic.
if T may say so. i35 complacent. Com-
placency cores from some kind of
cflosed mind accepting a dogmatic
phase, whatever it may be. It iz a nar-
rowness of outlook in a changing
world. None of us is complacent.
Therefore. I have listened to the criti-
ciems and comments in this House
as in the other, with a view to under-
stand. with a view to learn how we
can better what we are doing. or
change what we are doing.

I can also ¢ssure ‘he Tou.c tha* in
this matter there is no question of
ride or prestige involved. We are all
n this House. not the Government
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only, charged with a heavy and great
responsibility and we would be small
men indeed if we stick in small mat-
ters on prestige or consider matters
from  any nravrow point of view of
parity or group. So, I have endea-
voured to consider these matters dis-
passionately. I would like, Sir, to
express to you and to the House and
to the hon. Member opposite, - Dr.
Mookerjee, my regret that I was not
quite so dispassionate for a moment
yesterday and that I felt myself pro-
voked into intemperance.

Dr. S. P. Mookerjee (Calcutta
South-East): I reciprocate the Prime
lMinister‘s sentiments  wholehearted-
y.

Shri Jawaharlal Nehru: Before I
proceed further. I should just like to
deal with a point which was raised
by another hon. Member opposite,
which. at that time. also provoked me
into an interruption of amaze'nent.
The hecn, Member, Prof. Mukerjee, 1e-
ferred to the landing of thousands of
American military aircraft at Dum
Dum, T was surprised and I enquired
intu this matter, I shall read out what
the hon. Member said. He referred to
a US Super Fortres: landing at the
IAF station, Agra early in December,
1952, He went on to say:

“Why is it that we hear. .......
—I want to be corrected later by
the Prime Minister, if ( am wrong
—that in October 1952.” (MinA
you. in October, 1952) “there
were as many as 3250 military
landings at Dum Dum Airport.
out of which the contribution of
the Indian Air Force was only 25
while that of the United States
Air 'Force came to the tune of
1200."

Now, if the facts were as stated
above one would imagine that a big
ecale invasion of India was taking
place. The facts as ascertained are
as follows: No Super Fortress visit-
ed Agra in December or any other
date. But. an old military type of
aireraft. converted to <ivilian use is
kept by the American Embassy and is
based at Palom, This aircraft visit-
ed Agra aerodrome on the 9th Decem-
her and returned to Delhi the same
day. Then. with regard to Dum Dum
aerodrome near Calcutta. this aero-
drome as the House knows, is on the
international route and is visited by
a very large number of aircraft daily
belonging to different international
lines flying from east to west and
-vest {0 ~ast. All these flights are re-
2ulated by the rules nf each country
as well as by international rules and
nsage. Sometimes, though rarely,
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permission is given to fly over India
without landing anywhere in the
rountry. Normally, foreign aircraft
have to land at some airport in India
for examination and checks of vari-
ous kinds. Military aircraft belonging
to foreign States can fly to and across
India only with the prior approval of
the Government of India, and in ac-
rordance with an agreement entered
into by that State with the Govern-
ment of India. Permission is given In
each case after information of vari-
nus kinds is supplied. In the whole of
the year—not in October only—in the
whole of the year 1952, 459 military
aircraft, both foreign and Indian land-
ed at Dum Dum. Of these, 118 belong-
ed to the U.S. Air Force. None of
these American aircraft carried arms
or ammunition or personnel in uni-
torm. The Indian Air Force hLas its
headquarters at Palam, and, therefore,
relatively few landings take place at
Dum Dum.

Now we are faced with two major
problems, or two major categories of

problems. There is the international
gituation, and there is the domestic
situation, Practically everything

talls within those two categories. And
aithough we may consider them sepa-
rately. they are to some extent con-
nected together and have their reac-
tions on each other. So far as we are
r~oncerned. our natural interest is in
the domestic situation because we
bave to tace those problems. hecause
it 1s our desire to raise the level of our
country in the sense of improving the
lut of our people here, their standard
nt living etc., to put an t_:xrad to the
curse of lQovex-ty. to go as Tar as we
ran in the ideal of the welfare State
that we have put torward. and to
which the President made reference.
1 do not suppose anybody in this
House will differ in that ideal. The
question, therefore, is how to attain
it. And certainly. there might be
differences of onpinion {n regard to
that. There is no reason  why there
should not be or. if you like, placing
greater emphasis on one aspect or the
other. Anyhow, here is this tremen-
aous adventure of building up a new
India. a new welfare Stlate in this
great country whereby we raise the
ievel of hundreds of millions of peo-
vile. Can there be anything more
. exciting than this adventure? And yet.
we all know the great difficulties that
we have to face—difficulties, artly
because we faced a situation after a
fairly long period of suppressed
growth, when the country did not
erow naturally as it might have done.
And so when we face this question,
we have to face a number of problems,
all together. We have to face. if you
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take the whole of Indla, a number of
centuries all jostled up together sud-
aenly hurled into the middle of the
20th century. Itisnot aneasy matter
for an academic debate to decide. There
are vast regions in India, ditlerent sta-
ges of economic growth, industrial con-
dition, agricultural condition, and we
are trying to raise all of them up and
ft we do not bring about some change
by magic to al' these people, well, we
can hardly be blamed., Therefore,
while we are engaged in this tremen-
dous adventure full of difficulties. we
nave little time to spare. and little en-
ergy to give, to international affairs.
But there is little choice left to us be-
cause international affairs hit us in
the face all the time, because they
might very well affect our indiv:dual
lives intimately, because it is the in-
evitability of destiny that India should
take her part in these affairs like
other countries. Thereforé, whether
we wish it or not, we have to take
part in them. We are part of the
international community, and no coun-
try much less a great, big country like
India, can be igolated from that, or
keep herself away from it. So we play
a part in these international affairs
which grow more cnd more complicate
ed from day to day.

The United Nations came into exis-
tence seven. eight years ago, und it
represented the old. -old urge «f hu-
manity to seek for peace and co-op-
eration in this world, It tried to
profit by the failures of the old League
of Nations. The old League of Nations,
even at its commencement, was not
what might be called a universal or-
ganization, an international organiza-
tion with a universal back-
ground. Great countries kept out of it
and were keot out of it. The United
Nations started at least with the as-
sumption of universality; and countries
differing from each other entirely in
their structure of Government. econo-
mic or political policy. all came tege-
ther under that common umbrella of
the United Nations. . So. one attri-
bute of the United Nations—supposed
attribute—was universality. The
other, of course.-—the main objective—
was the maintenance of peace, and the
growth of co-operative effort among
the nations, and the solution of dis-
putes by peaceful means as far as pos-
gible. The United Nations, tue
House will remember, laid down a
rule about the veto of certain so-call-
ed great powers. Now. it i3 very easy
to criticise that rule as illogical, unde-
mocratic and all that, but, as a matter
of fact, it represented the reality of
the moment. It meant ultimately that
the United Nations could not adopt
sanctions against ome of the great
powers, because that power could veto
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it, because having sanctions against
one of those great powers itself meant
a world war. Now, that may not be
logical, but it was a fact that it meant
a world war, If the United Nations
was to avoid a world war, 1t had to
bring in some such clause, It may ap-
pear illogical. Now, let us see how
this has developed.

_First of all, we find that that prin-
ciple of universality with which the
United Nations started has been de-
parted from. Well, the most patent
departure is the fact that a great
country like China is not there, and is
not recognized by some great coun-
tries. This is not a question of any
one of us liking or disliking the pre-
sent Government in China or approv-
ing or disapproving of China’s revolu-
tion, but it is a question of one of the
biggest countries in the world not
being represented there, not being re-
cognized there. Therefore, it comes in
the way of that basic principle of uni-
versality, and, in fact, the United Na-
tions, to that extent, goes back to
something which made the League of
Nations fail. Now, that, I think,
is one of the grave difficulties that face
us§, and much has flown from that,
many new fresh problem; have come
from that. And it is not a question
of my saying or any country saying
“l.et us agree that China should be
there”, or some saying “Let it not be
there”. It is not a question of ex-
pressing an academic opinion, but re-
alizing that one of the basic facts nf
the world situation is this,—that the
United Nations which presumes to be
a universal organization in this world
has ceased to be that because of this
first major fact that a great country
which is obviously a running coun-
try, obviously a stable and strong
country is not represented there. Then
again, a difficulty has arisen. For the
moment, I am not blaming anybody.
But this great organisation built up
for pcace is itself today engaged in
war-sponsoring,~—however small it
may be does not matter—and to the
extent that it is a sponsor of war and
it is connected with it, naturally its
functions of peace-making become
less. It is difficult to exercise that
function adequately, if you yourself
are a party to war. Now that is a
great difficulty: the difficulty may have
arisen becaise of nobody's fault or
somebody’s fault. That does not mat-
ter. We are trying to analyse the
situation as objectively as possible,
without casting blame on anybody.
And the problem arises whether we
have grown up. whether the world has
grown up adequately enough to have
an international organisation of the
type aimed at. 1 do not know Peo-
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ple talk about one world, about world.
federalism and the like, and many wise
and intelligent and ardent people
agree with that ideal. I think most
Members in this House will agree. But.
it is one thing to agree with that, and
quite another thing to give eflect to it,
and we see, far from this kind of
world government, even the United
Nations, as it was started, continually
coming into difficulties because of
various factors, because of a sovereign
State still thinking of a sovereign
State. and because of other factors
and conflicts. The question arises:
Is it a fact, is it a possibility that
countries entirely different from each
other in their political. economic and
other policies. can cu-operate in a
new organisation, or must they re-
main apart? In the old days, centuries
ago, it did not much matter. because
they kept apart, they did not come in
contact; but today that has become
impossible. because they are continu-
ously in contact, If there is continu-
ous contact. that contact may be
friendly contact: if not. a hostile con-
tact, and the question arises: Can an
international organisation exist which.
can contain within its core countries
aiming entirely differently? Well, 1
suppose, one could answer it. There
is no reason why it should not func-
tion with all those countries in it.
That was the ideal. After all. when
the United Nations was started. coun-
tries like the United States of Ame-
rica and the U. S. S. R, entircly diffe-
rent in outlook and ways did co-cpe-
rate and come together. and did fune-
tion for a period, till they gradually
drifted apart. For my part. I do not
see why they should not function in
an organisation, provided. of course,
that each one of them did not. if I
may say so. interfere with the others.
and so long as each could carry on
any policy it chose for itse'f. But diffi-
culties come in, where there are at-
tempts at interfering with others.
Then, of course. there is conflict, and
one party or both interfere, or one be-
gins interfering and the other siarts
also interfering. Then again, as the
House knowas, it is very difficult to
know, in such a matter. who started.
Charges and counter-charges are made.
I am merely placing all these problems
before the House sv that it rnight be
able to look at this international pic-
ture in broad historical perspective.

There is another matter, of course,
which i3 most important in our under-
standing things today, and that is the
pace of technological development,
which is tremendous, which we who
live in this technological world do not
wholly realise, but which is making
all the difference to this waoarld, most
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particularly in regard to the develop-
ment of communications, in the deve-
lopment of the art of warfare and all
that, which throw us into each other’s
laps all the time, and which has re-
sulted in creating a situation when
any real major conflict or a world war
would be of such tremendous signifi-
cance and destruction that no objec-
tive for which that war is fought can
ever be realised through it. Now
that is the basic fact too. You may
have the best of objectives, but war
has become such that you will not re-
alise that objective, and you will get
something which, well, you do not
like, in spite of so-called victory.

Now, here are certain broad as-
pects which I should like the House to
keep in mind. Therefore, what can a
country like India do? We cannot in-
fluence other countries by force of
arms or pressure of money; we can ne-
gatively do something, we can pusiti-
vely do also a little occasionally, but
to imagine that we are going to shake
the world or control international af-
fairs according to out thinking, as
sometimes hon. Members seem to hint,
that we should issue something in the
nature of an ultimatum to this country
or that country, or demand from this
country or that country, or express
our views in strong language to the
world at large, has little meaning, un-
less you can do something afterwards.
Hon. Members opposite have repea-
tedly said in their comments that the
President has used weak language,
circumspvect language. and why not
~ome out strongly in favour of this or
that. I would beg of them to remem-
ber that in the modern world strergth
does not reside in strong language at
all. In the problems of modern
world and international afiairs,
atrength does not reside in strong
language at all. Strength
somewhere else. Nor does it reside
in slogans. We must have strength
somewhere before we take to any
step. Otherwise we make ourselyes
ridiculous. And apart from strength
a nation—and I hope India is a ma-
ture nation. with all our failings, and
‘we have a few thousand years of
growth in restraint and a'l that—a
mature nation does not and should
not shout too much. Strength does
not come from shouting. It fs not a
sign of maturity. I regret that there
is far too much shouting and cursing
in the world today. It may or may
not be justiied. But it i{s not good
all the same, you have come up
against all these problems, of, apart
from the other countries, two glant
countries each other, trying
to undermine each other, and vet ter-
ribly afraid of each other. It i3 a
most extraordinary situation., and we
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live in this pgchom of fear, of fear
an

and hatred. there can he no worse
companions for a couniry than fear
and hatred.

Therefore. one of the approaches at
least in which we can help is to try to
lessen thig atmosphere of fear and
hatred. But how far? We cannot do
very much about it. But at least we
can, negatively; first of all, we may
not do anything or say anything which
increases that. That 15 w.thin our
power certainly, At least we should
not indulge in that shouting and curs-
ing and slandering match which seems
to have taken the place of old-Lime
diplomacy. That is someihing though
it does not or may not achieve much
result., At least, we have .ot added
to the illness of the world. Positively,
where we can help also, we snhould
help, although in taking any poasitive
step, there are always certain risks
involved that it may fail. ~ We nad
been very cautious about our positive
steps. Negatively we have e¢ndeav-
oured, I think, with a great deal of
success, not to take part in these con-
troversies, by merely running other
nations down. We do not agree with
a great deal of what some other coun-
tries say or do. But when the time
comes we try to point that out in as
friendly a language as possible, be-
cause we are quite certain that by
using stronger language we do not
help anybody, not the cause of peace
certainly. So the positive steps we
have taken, we have also taken as
cautiously as possible,. We have
tried not to, and no step of ours has
been taken just to put this party in
the right or the other party in the
wrong. We may have failed—that is
a different matter—in the step we took.
But we have tried always to do sume-
thing in the hope of success and tried
to find out as far as we could the
gginlons of the other parties concern-

There was this Korean Resolution.
Now, 1 do not wish to take the time
of the House on this occasion as I
have spoken about this in the past.
We tried our utmost in that matter to
find out what the other countries con-
cerned were prepared 1o accept or to
do. It is impossible to find out every-
thing. Ona may make a mistake. but
we did proceed on a scund enough
basis of finding out a good deal, and
about 90 or 95 per cent. of what we
out forward in that Resolution was, if
I may say so, taken down sentence by
sentence from what had been said to
us by the parties concerned. not in a
joint form. but separately: we had to
put it together. My point i3 this. I
am not justifying anything except tn
say that the earnest attemnt we have
always made was to try to compose
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things and put one party's viewpoint
betore the other without compromising
anything. Well, we failed: we must
sutfer for that failure. But I do sub-
mit to the House that it is grossly un-
fair 1or any person to accuse us of
partiality and the like in this matter.

Some hon. Members on the other
side are constantly repeating like some
. ‘mantram’ which they have iearnt
without understanding what jt means,
that we are stooges of the Americans.
we are a part of the Anglo-American
bloc, etc. Of course, that kind of
statement normally, in the case of
persons who are less restrained than
I am, might lead to a retort in kind.
But I do not wish to say that, But 1
should like them and others to try to
keep out of the habit of learning some
slogans and phrases and repea
them again and again. It becomes
rather stale work. 1t is not interest-
ing or exciting to hear the same phrase
repeated again and again, whether it
has any relevance or meaning or hot.

Shrimati Renu Chakravartty
(Basirhat): What happened to the
amendments that you accepted at the
instance of America?

Shri Jawaharlal Nehru: My point is
that if we or any country seeks for
peace, peace requires peaceful me-
thods. The House will remember a
thing which Gandhiji laid stress on
always. of means and ends. I am not
entering into a metaphysical argu-
ment, but surely if you demand peace,
you must work for it peacefully. It
is quite absurd to work for peace in
a warlike manner. (Interruption).
1 am not referring to any particular
group, but unfortunately some people
seem to think I am talking about
them. Because the fact is that today
--and I say so with respect—quite a
large number of countries, big and
anall, talk about peace in the most
1ggressive and warlike manner. This
does not apply to one group or an-
other; it applies to everybody almost.
In fact. one might almost say that
peace is now spelt W A R.

Shri Chattopadhyaya (Vijayavada):
Not a very clever statement. Sir.

Shri Jawaharlal Nehru: We are be-
coming enveloped, all of us, not so
much in this country —I am talking
about other countries—by a mentality
which might be called the militarv
mentality, That is, statesmanship is
taking a second place and is governed
more by military factors than the
normal factors which statesmen con-
sider. Now, that is a dangerous thing.

Now, a soldier is a very excellent

verson in his own domain, but as
somebody. I think a French statesman,
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once said, war,~even war is too
serious a thing to be handed over to
a soldier to control. much less peace.
Now, this intrusion, of the military
mentality in the Chancellories of the
world is a dangerous development of
today. And how are we to meet it?
Frankly, I confess that . we in India.
cannot make too much of a
difference. I do not wish -
House to imagine that we can
take this on our shoulders and
remodel it to our heart’'s desire; we
just cannot do it. But we can do
something; we can co-operate with
others, we can help in creating a cli-
mate of peace and thereby, possibly,
help in going some way towards our
objective. We try; if we fail, well,
the world itself fails. There the
matter ends.

Now another factor is that we talk
about peace and war, and there are
many causes, no doubt, of this war,
some often discussed, others rather
hidden. But surely one should rea-
lise that owipg to a number of factors
in this world, chiefly technological de-
velopments, political developments and
the like, nationalist imovements and
the like, people all over the world,
vast masses of people, have ceased to
be quiescent. Now, it is a good thing.
They are not prepared to suffer, to put
up with their condition; people in
colonial countries are not prepared to
put up with what had been done in
the past. Therefore, they look at
anything that appears to them as a
liberating force; they are attracted by
it. It is a patent thing. May be
that liberating force may not liberate;
may be it might be worse—that is im-
material. But the point is that the
whole world is in a fluid condition and
men’s minds have been moved and
perturbed and they seek something to
support them and to guide them
ahead.

Now, in this state of affairs one
would have thought that one of the
earliest steps to be taken is o0 remove
certain patent grievances and certain
patent structures of government which
put down masses of people. In other
words. the problem of colo-
nialism in the world which has
been certainly tackled to a consi-
derable extent in the past few years
since the war ended, should be tackl-
ed still further, and thus at least one
cause of making large numbers of
people utterly dissatisfled should be
removed. Well, it has not been re-
moved. Apd there is another thing
also which is slightly allied to it,
though not the same. and that is, a
wav of looking at the countries of
Asia as if they were an outer fringe,
a distant outer fringe, which should
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fall in line with the others. Well, one
of the most important developments
of the age has been what hag taken
place in Asia and what is likely to
take place in Asia. There is no doubt
about it whether for good or ill. The
whole of Asia is very wide awake, re-
surgent, active and somewhat rebel-
lious. Now, how are you going to
deal with it? All these problems are
problems ultimately not of military
might but of men’s minds. They
cannot be dealt with by guns; some-
times guns may be necessary. I do
not know. But certainly they are
problems of psychological approach to
vast numbers of human beings, whe-
ther it is in Asia, whether it is in
Africa. The approach that is being
made in Africa, in large parts of
Africa, whatever its virtue in the
minds of those who are doing (it
may be for the present, one thing is
dead certain that it is bound to fail
ultiinately, tomorrow or the day after.
There is no shadow of doubt about
it. It does not require a prophet to
say that this approach will lead to the
most dangerous consequenceg in racial
conflicts. Take the question of the
steps that are being taken in South
Africa. These are basic facts which
may not be related to the circumstan-
ces in the Far East or in Central
Europe and Germany but they are
basic facts which may do much to
shape the world of tomorrow. Now,
therefore, what policy can India pur-
sue in this matter? As I said. what-
ever policy it pursues it should talk in
a quiet vaeice, it should not shout.
It should talk in terms of peace, not
of threats or cursing or war. I would
like others to do so, too. Anyhow we
should try tn do so. We should not
merely show our temper to other
nations even though we may feel
strongly. Let us convert our
feeling into strength, not into temper,
and that applies in the world at large.
That applies to our relations with
Pakistan. We have endeavoured to
do that with more or less success. It
does not matter what temper the other
party shows. Obviously, we have to
protect our interests, we must protect
them and we '-.' protect them. But
even ‘in trying 1o vrotect them it does
not help to show temper. There are two
ways of approaching this question.
One is the conviction that war must
come. We try to avoid it but it is
-bound to come. Therefore we should
prepare for it. And, well, when it
comes, join it this way or that way.
The other way is trying our utmost
to avoid it, feeling that it can be av-
oided. Now, there is a great difference
in those two approaches, If mentally
you are convinced that it is bound to
come, well, you accustom yourself to
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that idea and you work to that end
even though you may not like it. You
are not working for peace but you
are convinced absolutely that war is
coming; it is inevitable and therefore
let us work for war. On the other
hand, in trying to work for avoidance
of war you must believe in it. A
phrase here and there is not enough

because otherwise you are always
working to the other end.
People work for it. Naturally

no country can forget the possibility of
being entangled in war,—~that is a
different matter—and taking such n»re-
cautions as it ought to. There s, 1
think, a great deal of difference in
these two approaches. I have a sen-
sation that many great countries to-
day apparently have come to the con-
clusion that war 1is inevitable—not
that they want it. I do not think
people anywhere want it. I hardly
think that many statesmen want it but
still somehow they have come to that
ronclusion. Well, so far as we are con-
cerned, we believe that war is not
inevitable, it is a dangerous possibility
—sometimes it becomes a probability
—but it is not inevitable and there-
fore to the utmost and to the end one
should work for its avoidance. One
can work for avoidance apart from the
politcal or diplomatic fleld, essential-
ly in the human, psychological fleld,
in so far as we can. Naturally,
we cannot do much but we try to do
what we can in this matter.

Now, the House knows that cerfain
recent developments have taken place.
Certain statements have been made
in the United States of America by
the highest auth.rities in regard to the
Far Fast which have caused grave
concern not only to us here but iIn
many countries all over the world.
I confess that it is not clear to me
even now exactly what the full conse-
quences of those statements are. But,
whatever the meaning behind them,
there is no doubt of the impression
they have created and the reactions
produced. From the point of view
of psychosis of fear and world psy-
chology, they have had a bad effect
apart from anything else. All this
talk of the blockade of China or other
such stenc obvious'y is not talk that
leads to peace or settlement, whatever
else it might lead to. It is easy for
any partv to justify what it says by
arguments and by what the other
party said. Are we to remain silent?
That may be done. But it is too
serious a matter for this kind of justi-
fication of statesmen and politiclans,
much too serfous a matter affecting
the world. I do confess that we s
a government and, I am sure, ag a
people. view these developments with
the greatest concern. Now, again what
can we do about them? It i3 no
good my using strong language. That
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will not impress anybody more than
the more quiet statements that we
might make. In so far as our opinicn
is concerned, it is conveyed quite
clearly. Our test is always this. Does
this help in lessening the tensions of
today or does it add to those tensions?
That is our major test. If it adds to
these tensions we are against it If
it worsens the situation we are against
it. If it somehaw helps, if it goes far,
that is all the better., So that is the
test that we apply whether in the
United Nations or elsewhere.

Now, coming to our domestic policy,
I do not wish to go into details. But
hon. Members opposite have talked a
great deal about hunger and starva-
tion in India and the economic condj-
tion and the like. I believe there is
an amendment to the effect that the
economic situation has deteriorated.
Now, that is a question, to some ex-
tent., of facts and figures. It is com-
pletely easy in thig great land of
India to make a list of suffering and
distress and poverty. That is our
misfortune. It is there. Nobody can
doubt 1t. There are these
360 million people. But may
I beg the House to consider: Is that the
test? The test is whether we
are  getting over these dif-
culties: how far we have gone; how
far we are likely to go; and what
steps we are taking. I think that, ob-
jectively considered, there is no doubt
that the economic situation has im-
proved considerably. It is a matter
of judgement. (An Hon. Member:
And famines also.) It is a matter of
facts and flgures. I think the pea-
santry in this country—I am not for
the moment talking of the landless
labourer—has improved greatly, aot
slightly. This country is a great, hig
country, and it is very difficult to make
generalisations about it. because there
can always be exceptions. But sub-
ject to this statement. I think it is
correct to say that the peasantry of
this country is a good deal better o%
today than it has been for genera-
tions past. (Shri Nambiar: Question.)
As I said, I exclude the landless
labourer from my statement. He is
very important and we should do our
utmost for him. In some cases, the
landless labourer has also done well;
in others, he has not. The industrial
population certainly is not worse. It
is, if anything, better—not too much
better, but if anything better during
the last few years. We add to our
numbers largely. and in spite of the
fact of a growing population. the
general condition of the people is. I
think, better. That does not mean
very much, I admit,—because we start
from a low standard. (Interruption).
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Mr. Deputy-Speaker: Would ) not
hon. Members be a little silent and
patient?

Shri Jawaharlal Nehru: Hon. Mem-
bers opposite,—some of them,— ure
greatly impressed by the strides m
economic progress made by the
Soviet Union. I agree. The  Soviet
Union has made great  progress.
Nevertheless, in spite of that great
progress, standards of living, say, in
the Soviet Union and in America, are
very different. That is no condem-
nation of the Soviet Union at all.
The fact is that the standards of living
in the United States are the highest
in the world-

»  Shri Chattopadhyaya: For the few.

Shri Jawaharlal Nehru: No. For
everybody, I say, barring a few.

Shri Chattopadhyaya: What about
unemployment? What about the Ne-
groes?

Mr. Deputy-Speaker: Are we to be
settling this matter by bandying about
words across the floor of the House?

Shri Chattopadhyaya: There is
no bandying about of words.

Mr. Deputy-Speaker: Every hon.
Member has got the right to say what
he feels. If another hon. Member
does not agree, let him not agree. But
let him keep quiet.

Shri Jawaharlal Nehru: If hon.
Members will listen to the end of my
argument. then they will verhaps
grasp more of what I say. I will put
it in another way. The Russian Re-
volution took place in November 1917.
Ten years later. let us say, in 1927......
(An Hon. Member: When these people
were not born.)...... what was the state
in Russia? What wag the progress
made? Certainly, they had civil wars
and tremendous difficulties. I admire
the progress that they have made, but
what I am pointing out is that when
you look at the progress made by the
Soviet Union you should not go and
compare it with America’s. You
should compare it from where it start-
ed at the time of the Revolution
Then it is a fair comparison. Say, in
1917 it was this: in 1927 it was that
and in 1937 or 1947 it was this—that
is a fair comparison to judge the pace
of growth. It is no good saying that
the American standards of living are
higher. It has no particular meaning
in this context. because America has
had other reasons for .
has had 150 years for growth. There-
fore. you have always to consider the
starting point. In the same way, it
is no good comparing the India of to-
day after five years of Independence
and all this business of partition......
(An Hon. Member: See China.)

\
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Pamdit Balkrishan Sharma (Kan-
pur Distt. South cum Etawah Distt.—
g:at): Oh, China? Do not talk of

ina.

Shri Jawaharial Nehru: I would beg
hon. Members not to interrupt. If they
would interrupt, I hope it will be in
a more musical voice. (Laughter).

Dr. S. P, Mookerjee: Why not in &
poetic language? He is a poet.

Shri Jawaharlal Nehru: So, it seems
to me that to compare India today
with the Soviet Union would not b"e
proper. Somebody said “See China”.
I am very happy about that, because
I should like to be compared to China.
I want to be compared to China—in
every way—all along the scale. 1
want to lay down that comparison for
the future. (Interruption). I do not
mean to mmply that we are cleverer
than China, or that we go ahead faster
than China, They may go ahead
faster, but I say that it is a right thing
for us to see what China is doing and
to profit by it wherever we can. Con-
ditions are different, and remember
one thing—there is a very major diffe-
rence.

Dr. N. B. Khare (Gwalior): I think
the Prime Minister means China
minus Chiang-Ke-Shek.

Shri Jawaharlal Nehru: The hon.
Member’s history is rather out of date.

I am not challenging this compari-
son to China. I do not mean that.
But I do think that it is fair for us
to consider what China is doing, and
to learn by it so far as we can. There
is a certain basic difference. The
Chinese are an amazing people—amaz-
ing in the sense of their capacity ior
hard work, for co-operative work. I
doubt if there are any other people
quite equal to them in that respect.
But there is a very big difference. Re-
member that. History will show os
to the effects of that difference. The
difference is that we are trying to
function in a democratic set-up. It
is no good. therefore, saying that we
are better or more virtuous than others.
There is no question of virtue involved
in this. Ultimately, it is a question
of which set-up and which structure
of government—political or economic
—pays the highest dividends for the
country or for the world, and when 1
say the “highest dividends”, I do not
mean merely material dividends, al-
though they are important, but other
cultural, spiritual—or whatever you
may call them—dividends. That is (»
say, it is an important fact that whe-
‘ther an individual or a group or a
country grows in an atmosphere of
intellectual or other freedom or not.
Anyhow. the future will show. But it
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is a democratic set-up which we have
deliberately chosen and which we feel
in the ultimate analysis is good for
our people and for our country. We
do not dictate to others. It is open to
them to do what they like. Neverthe-
less, it sometimes makes the pace of
growth slow, for always—apart from
other things—you have to weigh the
demands of tomorrow with the needs
of today, in building up a country.
Now, here we are in the days of, if I
may say so, phased national recons-
truction or development in this coun-
try. I speak of course without ac-
curate knowledge, but I should say
that there is no comparison whatever
between India and China as to the
building activities of great works that
we are undertaking. They are tsr
greater than China’s. They are doing
other great things—that is a different
matter—but in this respect there is no
comparison. In fact, India today is
putting up some great works which in
their totality and separately can com-
fare with anything that ig being done
n any part of the world.

4 P.M

An Hon, Member: What about the
wastage?

. Shri Jawaharial Nehru: The hon,
Member lives in a sea of wastage and
his mind also does not see what is
being done. If there is waste, stop it
by all means. But the point is: do
you see what is being done?

The difficulty comes in always bet-
ween the needs of today and the de-
mands of tomorrow. A poor country,
poor in resources. has not got large re-
sources for investment for building up
for tomorrow. And if you want a sur-
plus, well you have to be strict with
Yourself in the present generation: And
democracy dves not like stinting in

- the present—not usually. In times of

great crisis it might. Democra

wants the good things of today, t%}:
day, as far ay it can get them. And
that is a tremendous advantage, from
that limited point of view, which an
authoritarian Government has, which
can build for tomorrow, not paying too
much attention to things of today, —-
of course satisfying them to some ex-
tent, but not paying too much atten-
tion. You cannot do it. How manv
hon. Memberg here. or in the State
Governments, dare do something for
the obvious reason that if they do it.
thev might not get elected at the next
elections,—some tax put on, some tax
taken off. things which might other-
wise be justified. So. there 1is that
difficulty of democracy.

Of course. we all talk about demo-
cracy a great deal. But it is a re-
latively new thing in its present shape
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and form. That is to say, the old-
time democracy was a limited one,
with limited franchise, limited people,
certain ruling classes. etc. Now we
nave got adult suffrage and here in
Tndia the biggest electorate in the
world. And with all my admiration
and love for democracy I am not pre-
pared to accept the statement that the

rig/

Babu Ramnarayan Singh
bagh West): Hear, hear. (Laughter).

Shri Jawaharlal Nehru: The hon.
Member who made that interjection
is himself a patent example (Lau-
ghter.) He is never right whatever
happens.

So that. we know how people can
be excited, their passions roused in a
moment. Is this House going to sub-
mit to the passion of the moment or
even of a democratic crowd. if I may
say so? Five and a half years ago
here in this city of Delhi, apart from
Punjab and the whole of Pakistan,
what was happening? Was that de-
mocracy functioning?—when people
were killing each other and driving
each other and doing all kinds of at-
rocities, in Pakistan and in this vpart
of India. when millions went from this
side to that and fiony that side to
this? Democracy functioning! Peo-
ple were functioning! I do not blame
those poor people. But I am saying
that democracy goes mad:; democracy
can be excited to do the wrong things.
Democracy. in fact. perhans some-
times, is more war-like. even than the
others. than individuals. Individuals
after all have some training. But
that very democracy of yours can he
excited to do all things, their passions
excited, and then it is more difficult
to control a democracy in war than
perhaps it was a statesman of older

days.

So we have to function. Here are
these mighty experiments going on,
and we have to build India according
to democratic methods. That we have
decided, because ultimately we feel
that democracy has something of the
highest values. highest human values.
We bhelieve that.

Now again we talk of human .alues,
It is true. Many hon. Members must
have thought of the effect on human
values of war itself. People say that
democracy has human values. Of
course. But then war puts an end to
those very values that democracy che-
rishes. Democracy, in fact. is if not
a casualty of war. at any rate a partial
casualty of war. It does not function
properly. Then all standards of hu-
man values that we cherish go down
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in war. In fact, the tragedy of the
situation is this: that we go to war.
to protect democracy, to protect human
values and standards, but because we
have adopted a wrong method to pro-
tect them, we achieve wrone ends.
We do not achieve what we are aim-
ing at. That has been the tragedy cf
the last two world wars and some-
thing infinitely worse is likely to hap-
pen if there is another war. '

So. in judging the economic condi-
tion of the country, I would beg hon.
Members to take this fact into con-
sideration. I have no objection to
their criticising the Government, or
even condemning it. We are all en-
gaged in this task of building up this
country. And it is too serious a
matter for any of us merely to take a
negative line and help in creating an
atmosphere of depression in th~ coun-
try. Atmosphere counts. The psy-
chology of the people is more impur-
tant than any decree of Governnient.
In that connection I am glad to say
this. I am giving my own impression of
this country and that cannot bhe
hundred per cent. true of the whole
country. But I know something of my
people. I go about and understand
them and it has been my high privilege
to have their affection and confidence
also. I have found during the last five
or six months people in their enthusi-
asm undertaking, often with wvolun-
tary labour, almost all the plans that
we have put forward. The few hun-
dreds of miles of road they have made,
or the tanks they have dug, are impor-
tant in themselves. But inflnitely
more important was the spirit, the
crusading spirit which went into this
work. Now it is that spirit which we
count on and it ir that spirit which
wi1ll make our Five Year Plan or other
Plans a success. If that is not there,
- admit that no kind of Government
oecree, or Government organisation
will take us top far.

So, I would beg hon. Members in
every section of the House to realise
this that they can help in creating
this spirit in this country or hinder it.
And this constant attempt to produce
an atmosphere of frustration and de-
pression in the country, surely cannot
achieve any objective which anyone
i this House has at heart.

I referred just now to the Five Year
Pian. Well, most hon. Members by
now would have read it. Many have
criticised it. Now, as I have said be-
fore, there is nothing sacrosanct about
that Plan. 1 think the mere making
of that Plan itself is a great effort. It
was an inevitable and right thing, for
without that foundation, without that
investigation, that basis of calculation
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of resources, etc., and of priorities, we
could not get going. We may ,tnlk
academically as in a school-boys’ de-
bate. It is essential. We have laid
fdown some policies about land. food.
ste. [ think they are good policies.
Convince us—we will vary them.
There is nv difficulty about it. It is
not a law which cannot he touched.
We wani to go as fast as we can. But
it is not good enough to tell us to do
something wkich is bevond our re-
sources. We want to stretch our re-
sources: we are prepared to take
risks, but intelligent risks. After all
the responsibility of carrying out this
Plan is a heavy responsibility. We
cannot gamble with it. We cannot
take undue risks. Every legitimate
risk has to be taken. for we realise
that the policy of being too cautious
is the greatest risk of all. Therefore.
look at this Five Year Plan in that
spirit. I am quite ‘sure that nobody
in this House can disagree with, let
us suy. 80 per cent, or 90 per cent. of
that Plan. They may disagree with
some policy. Well, when the ime comes
talk about it. discuss it, improve it. do
what you like but get going. Tet ns
get going with it.

Dr. Svama Prasad Mookeriee refer-
red vesterday briefly to the commu-
nity projects. Well, I have got a
list of community proiects.

Shri Meghnad Saha (Calcutta—
Nort-West) rose—
Mr. Deputy-Speaker: I have not

been able to follow the interruntion.

Shri Nambiar (Mavuram): What
about the Industrial Policy?

An Hon, Member: Is it auestion
hour?

Shri Jawaharlal Nehru: 1 will just
say a few sentences. We believe that
it is essential for India to be indus-
trialised. We believe. secondly, that
the industrial nolicv chould be hased
on the development of basic industries
—steel, ete.. etc. But we also be-
lieve that any industrial develoomant
will have a weak foundation without
a strong agricultural economy, There-
fore. we cannot develop industry with-
out considering and strengthening
agriculture. The fnod part of jt is
imoortant enough: if we have not
food in the country and if we depend
on other countries it would be an ill
day for us. We must make our coun-
try self-suficient in food, and make
our agricultural economy good. Other-
wise. any industrial structure that we
build up in the present day may too-
ple over, because of the weakness of
our agricultural economy. I cannot
g0 into this question at the moment.
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Bi.i let no one here imagine that we
do not attach enough importance to
industrial development. We do.
mav be that the hon. Member can
make some bright suggestions to us
which will make us go ahead in res-
pect of both functions with speed: we
shall gladly accept them.

An Hon. Member: Community Pro-
jects.

Shri Jawaharlal Nehru: Community
Projects. I was just saying this. that
these projects have been in existence
for the last two to three months may
be a little more, in some places oty
a month, in some places three months.
And I think they vary greatly. Some
are functioning extraordinarilv well,
some moderately well, some not well
It is true. On the whole—I am mere~
ly informing the House of my own
reactions to the reports we have re-
ceived—on the whole I think we are
doing very well. It is true that some
projects are behind hand, little has
been done. But taking the whole of
India T think we are doing very well.
It is a new experiment. it is difficult
But the test of it really iz the type of
workers who go there. On the whole,
again, I think that we have got a
fairly good number of workers there.

Now. may I say a few words in re-
gard to the subject which occupied
the hon. Member opposite, Dr. Mooker-
jee's speech, practically the whole of
his speech, yesterday. that is. the
Praja Parishad agitation in Jammu?
The hon. Member spoke on this s.b-
ject most of the time yesterday, and
I have no doubt that in the context
of things it is a matter of importance
to be dealt with. Nevertheless, I
think we should always remember the
relative importance of things. When
we draw up a plan, the Five “‘car
Plan. we consider priorities, That is
important. But ultimately everythlnf
is a question of priority in this world.
We cannot do everything. An enmi-
nent person said long ago: it makes
all the difference in the world whether
you put truth in the flrst place or in
the second place. You do not discard
truth; it is there. But the point is
whether it has the too place or a se-
cond place. So also in considering a
problem. whether it is a politicai vro-
blem or an economic problem. it is
most important what order of priority
vou give to it. It fs important for
this House. which has to shoulder the
hurden of the governance of Indla, to
have some order of opriority in {ts
mind—all-India orioritv. course
we have to think of the details too.
But if once we lose sight of that.
then we get lost in a maze. and in the
trees we forget the wood. There i
always that danger.
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- Now, I said that because in consi-
dering this Jammu problem and in
the context that the hon. Member put
it. one would imagine that of ali the
great national and international pro-
blems that was the dominant problem
ot the day. Well. I recognize itg im-
portance in its sphere.’ But. surely.
let us see it in its proper perspective
and not get unduly excited abou
something and forget the more iih-
portant things.

Now, here is a situation, which the
hon. Member himself realizes. when
the world is. I will not say (because I
do not think it is) on the brink of war
—it is not correct. so far as I can
judge of the situation. but certainly
it hovers about over the brink of all
kinds of precipices all the time. One
does not know at what moment some-
thing may happen. Look at the in-
ternational situation. Look at those
mighty things that are happening in
India. that we are trying to build up.
In that context let us look at this
Jammu problem. I think to do any-
thing else is to upset all our priori-
ties and all our perspective.

The hon. Member was very indig-
nant at what he said were the abuses
hurled at him or his colleagues. The
main abuse that he took exception to
was being called communal. First of
all, let me express my pleasure at the
fact that he ronsiders communalism
as something to be disliked and an
abusive term, because it is a bad thing.
I hope gradually he will convert his
colleague on his left to this view-
point, (Dr. N. B. Khare: Never,
never.) because 1 seem to remember
that he takes pride for being .om-
munal.

Dr. N. B. Khare: Of the right type,
Sir.

Shri Jawsharlal Nehru: May I im-
prove that phrase? Of the rightest
type; (Dr. N. B. Khare: Righteous type.)
as right as possible, in fact so right
that it has terrible reaction.

Now, the hon. Member suggested:
What is this business of communa-
{ism? Who is communal? Let us
sit round a table and thrash it out.
Well, let us by all means sit round a
table, whenever we can, and thrash
things out. But I was taken aback
by the statement, because many of
us have lived through the last thirty
vears of India’s history—if not thirty,
twenty-—and seen and participated in
the ups and downs of the national
movement. We have seen how orga-
nigations which have been called
communal have functioned, whether
they have been Muslim, Hindu or
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Sikh, We have all got that past his-
tory before us. We have got before
us also something to which 1 referred
a little while ago, the occurrences iIn
August, September, October, 1947.
And finally we remember the 30th
January also when the greatest of us
was shot down by a fooliskk youth.
Now I do not quite know what in-
terpretation of India's 30 years' his-
tory and all those events that took
place my hon. friend gives but the
normal analysis has been that there
are in India all kinds of forces—to
use the terms of Europe, some
Rightists,- some Leftists, some central,
whatever it is—and among them, the
normal Rightist groups gradually find-
ing that they cannot well have much
influence purely in the social plane,
have taken advantage of the cloak of
religion to cover up their other reac-
tionary policies and have exploited
the name of religion in politics and
have excited people’s passions in that
name. That was done, as we all know,
with a trenmiendous degree by the
Muslim League.

Dr. N. B Khare: This is only his
usual mantramn and nothing else.

Shri Jawaharlal Nebru: That wus
done by other organisations of
Hindus and Sikhs. I am not con-
cerned with it. It is no good for me
to be told that this evil is the reac-
tion of any other evil. I am con-
cerned with my own evil, not other's
evil. And apart from this. there is a
basic—I say so with all respect—
weakness in us as a community, the
national community I am referring to.
We have had many virtues which have
kept us going through the ages but we
have had failings too which have
made us stumble and fall through
many times and among the failings
is our living in compartments. our
caste system, our provincialism, our
regionalism. all these things. We are
going out of them. I am glad to say.
Nevertheless. they are here. People
can exploit them and they have ex-
ploitec. them in the name of religion
or caste, etc., because many of vur
folk. whether he is a peasant or a
worker, can be excited in the name
of religion. Certainly they get excited
wrongly and repent afterwards. All
this is communalism which is some-
thing utterly bad. T have no doubt
that if there had been no communalism,
there would have been no partition of
India. I have no doubt that many
other things would not have happen-
ed. Take the Punjab or take any
other place in India. It is this narrow
outlook always trying to gain a favour
for this group or that community for-
getting the larger good that has
weakened us in the past. It was onlv
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in the measure that we got over it
—and we got over it in the past
on account of our national move-
ment—that we gained our freedom
but we did not get over it ade-
quately and sufficiently to prevent the
partition, to affect certain groups
in India which were affected by the
Muslim League. So, we .sut'fered in
the partition and it is not a
question, as hon. Members might
say of my agreeing to it. Agreeing to
it is a minor matter. You have w
deal with strong forces, with impon-
derables, people’s minds and wishes.
In the modern world today, you can-
not, in any part of India or in

mir or in Jammu. deal with people
by force. You cannot hold them by
the bayonet. You hold their minds,
hold their hearts. They may be ex-
cited at any moment. In the long
run. unless you win their goodwill, it
is no good to you. They are a burden
to you. 8o, how can I go into this
question of communalism? It sur-
prises me. It is not a question. It
is an approach. Some people who are
franker than others talk about it but
apart from talking, it is a mental ap-
proach. a narrow approach which con-
siders that India is the property of
this group or that group. That group
may be in 70 per cent. or 80 per cent.
majority. I say even if it is 99.9 per
cent,’ in the country, that .1 per cent.
has as ‘much right as the 99-9 per cent.
One should be made to feel. if he has
a sense of feeling that he is not getting
a square deal, that he is not on a
level with others., that he will not be
discriminated against and so on and
so forth. You have to win his mind.
That is the problem. We have in
India 40 million Muslims, as big a
number as any other Muslim country
has excepting Pakistan and Indonesia
and Pakistan is split up into two: nei-
ther Pakistan has as many Muslims as
India has. Any propaganda. any men-
tal approach which makes those
people feel that they are not com-
pletelv at home here, they are not
completely safe, they have not got the
same opportunities for deve'opment
aqd progress. etc.. is an anti-national
thing and a communal thing. Now 1
do submit that there is such a propa-
ganda going on often enough, there
are organisations din the country
?;‘h‘zse almost sole purpose is to do

at.. ...

Dr. N. B. Khare: Do I understand
tlix’at everything pro-Muslim is nation-
al?

Shrl Jawaharial Nehru: Here. in the
citv of Delhi which is gradually be-
coming a kind of microcosm of India
in regard to various forces. etc..—you
can see it in the bazar. you need not
go far—you can hear cries of certain
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organisations of praise for Godse who
killed Gandhiji. What is that?

Dr. S. P. Mookerjee: Where did it
happen? You are making a very
serious allegation. We have never
heard of it.

Shri Jawaharial Nehru: I am not
accusing any hon. Member here I
say that heré in Delhi. I can give you
two or three specific instances of these
cries being raised. I am not making
any hon. Member here responsible for
it.' I say an atmosphere is created
where people’s passions are roused and
they say these things.

Dr. S. P. Mookerjee: Please do not
trust all your informers, That is my
humble request.

Shri A. Ghosh (Burdwan): There
was a procession in Calcutta at the
time of the Hindu Mahasabha confer-
ence when posters saying “Long live

odse” were carried.

Shri Raghunath Simgh (Banaras
Distt.—Central): In Banaras 1lso.

Pandit C. N. Malviya (Raisen): I
come from Bhopal. There was a pro-
cession led by Dr. are, Shri N. C.
Chatterjee and Shri Deshpande. This
slogan was raised:

qHAaT § Ak Arama,

O3 arey T )

Shrl N. C. Chatterjee (Hooghly): It
is an absolutely unfounded charge. It
is a fabricated statement.

Pandit C. N. Malviya: It is quite
right, Sir. I say it with full res-
ponsibility,

$!)ri V. G. Deshpande (Guna): I say
it Is an unfounded statement.

_Mr. Deputy-Speaker: Order, order.

Shri Jawaharlal Nehru: May I con-
‘tinue? I was not relying, if the hon.
Member thought so, on any, what might
‘be called, police or intelligence re-
ports. In this matter, I was relying
on what hon. colleagues here 1n
Parliament have told me.

Shri V., G. Deshpande: We are also
{mn‘ Members. We say that is not
rue.

Shri C. K. Nair (Outer Delhi): Why
do these hon. Members defend. 1
wonder. (Interruption).

Shri Jawaharlal Nebru: I am sorry,
the mind of the House is diverted. I
was talking about a certain atmos-
ohere of hatred and dislike that has
produced all this communal approach
and outlook. That I think is a dange-
rous atmosphere, a bad one.
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[Shri Jawaharlal Nebrul

The hon., Member opposite talked a
great deal about the full j.ntegration
of the Jammu and Kashmir State to
India. I think that is the major task
for us in India and I give that the
highest priority, and I would give,
comoared to this. the second priority
to the Five Year Plan or an){ihmg
else The major task in I.ndia is the
proper integration of India. .
il)l'. 8. P. Mookerjee: Including Kash-
mir, .

Shri Jawaharlal Nehru: May I ex-
plain the proper integration of India,
meaning, not just the constitutional
and the legal—the map shows integra-
ted Ipdia—but the integration of the
geople of India in their minds and

earts. It is not enough merely to
talk it out. We have inherited a strong
tendency, I am glad to say, of unity,
largely built on two contradictory
factors, opposed factors: (i) subjec-
tion to British rule and the British
imposed unity of India and (ii) the
unity of the national movement con-
tending against the British rule.

Shri V. G. Deshpande: And the
Hindu culture, the third.

Shri Jawaharlal Nehru: The hon.
Member is mistaken. What he is say-
ing is important in another context.
not in this, because that did not lead
to political unity, but led to cultural
unity, which is a different thing. We
are talking about political unity now.
Now, we have inherited because of this
national movement, etc., a )i
{endency to unity. Naturally, it is
there. But, we have also inherited
strong tendencies to disunity and dis-
ruptiveness, which come into play
often enough in many shapes and
forms, whether it is communalism,
provincialism, or casteism, or aro-
<chialism and regional feelings and the
like. They are tremendous. Of
course, ours is a big country. It is a
question whether the unifying influ-
ence is stronger than the disruptive
influence. I think the unifying in-
fluence is strong. But. the danger is
that the people who do not give full
thought. feel secure that they are
united. That is all right. They pur-
sue the disruptive tendencies till thev
go far and then thev cannot check
them. Therefore, the great problem
is the real integration of the minds
and hearts of the people of India.
‘That is not a matter of law or consti-
tution. The law and the constitution
come in their place., of course, to
register the decrees of the mind and
the heart when they are properly done.
It is from that point of view that this
question of Jammu and Kashmir has
to be approached also. and no other.
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I should like just to remind wre
House of a little past history. When
the Jammu and Kashmir State acceded
to India, they acceded in an {dentncgl
manner like any other State in India
had acceded. There was no difference,
in the quantum of accession—it was
full—or in the manner of accession.
The Governor General here then
Lord Mountbatten signed the paper
and the Maharaja on the other side
signed the paper. It was just like any
other State. Immediately, there was
war in Kashmir and naturally it be-
came a special case, because of that
and other reasons. A little later, it
was' referred to the United Nations,
Now. our policy had been. even before
all this happened and before this ac-
cession took place, declared formally
by 'the Government, by Sardar Patel
and by me, that in any State which
wants to accede, naturally, the formal
way is for the Ruler of the State to
accede, but where there is any doubt
or challenge, the people of the State
can decide. That was the policy
stated, regardless of Kashmir, We
did not even think of Kashmir. It
was an independent policy. Natural-
ly when the question of Kashmir came,
we had to apply the policy which we
had stated. It was patent there were
other circumstances too. So, I stated
on behalf of our Government, when I
announced the accession of Kashmir to
India, that the accession is complete
and whole. There is no lacuna in it.
But. in accordance with our own
policy, it is for the people of Kashmir
to decide otherwise if they so chose.
Even in accepting the accession, al-
though it was good enough for the
Maharaja to agree, and for us to accept
his signature, we took care to have
the approval of the largest popular
organisation. the National organisation
there. and then we accepted it. This
was the background.

A vear later or more. the uestion
of the other States was considered as
to how far we should go and what
further steps should be taken in re-
gard to their integration. May I beg
the House to remember the difference
between accession and integration? Ac-
cession is complete. Accession makes
the territory completely a part of the
territory of India. From accession,

therefore. Indian citizenship, etc.,
whatever flows from being Indian ter-
ritory, follow. Integration 1is the

degree of relationship or autonomy
enjoyed by that State. You may say
that a Part A State is integrated in a
particular degree. a Part B State in
another degree and a Part C State in
another degree. A Part C State is
integrated even more than a Part A
State. It is a bit of the Government of
India stretched out. There are degrees
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of integration and degrees of autonomy
in each State. It was an open ques-
tion for a long time, what shall be the
position of a Part B State, and what
position they should occupy in our
Constitution, and what shall be the
degree of their autonomy. It was a
doubtful question whether they should
all enjoy the same uniform measure
or in varying degrees. Because the
situation was not alike. It differed
from place to place. But. fortunately
for us, these matters came up when
we were rather fresh. I mean to say
things were going on with a certain
momentum. a certain rush. and much
could be done which cannot be done
now easily, and Sardar Patel. there-
fore, brought this about with his great
energy and ability—this closer inte-
gration of the other States. and a cer-
tain uniformity in the other States in
somewhat of a rush. Now, I put it
to hon. Members if we have to face
this problem of the other big States
today, it would not be such an easy.
matter. I do not mean to say that they
are against any basic principle of vurs
—not that—but it would be a much
more dificult matter. It is all very
well for a sub-committee to be appoin-
ted to consider financial matters and
economic matters, and then have the
whole thing put down quickly in the
first year or so. but now if we did it,
it would take a much longer time, and
much longer argument with each State.
In fact. my colleague, the Finance
Minister. has to face argument now in
spite of, all that, because fresh things
come to light. So that, if this argu-
ment applies to all the other States
which have no basic question involved
as Kashmir has, we should remember
that to talk of deciding of additional
subjects and financial matters and
financial integration and all that—is
no simple matter; it is a very complica-
ted matter, apart from any differences
of opinion, even if you start with the
- same opinion.

The hon. Member said repeatedly
that I had refused to meet the Praja
Parishad v-oole and that I treated
them as political untouchables. Now.
what are the facts? About a year ago
—may be a little more—as a matter
of fact, I did meet the President of the
Praja Parishad, Pandit Premnath
Dogra 1 did meet him here in Delhi
and had a long talk with him, Of
course, this present agitation was not
there. We talked about other basic
matters affecting Jammu and Kashmir,
bpcause there was some kind of agita-
tion then. And after my talk, he, I
felt. accepted my viewpoint and
agreed to what I said. And what I
told him was that the method he was
pursuing was bad not only for the
Jammu and Kashmir State, but for
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Jammu specially and for the very ob-
jective that he was seeking to achieve.
1 thought ne had appreciated my argu-
ment. He said ‘yes”. Two days
later, I saw a statement in the press
1ssued by him which to my amaze-
ment said the opposite. It, in fact,
said that practically I had accepted his
argument, which was a most amazing
thing—not exactly that, I mean, but
it created that impression. Well,
needless to say, it rather upset me,
Letters were sent to him that it was
very wrong of him to do that. That
did make me feel that he was not a
safe person to see often, because
every meeting would be exploxtgd,
and then I have to go about explain-
ing what has happened. Once soon
after—by ‘“soon after” I mean about
two months after that—again nothing
to do with this present agitation—he
did ask to see me and I sent word to
him that our last interview was not
a great success. and, In fact, it
created ditfculties—and also 1
was very busy with Parliament—"I am
sorrv. I can’t see you now.” These
are the two occasions. There has
been no third occasion when the ques-
tion has even arisen.

Now, so far as seeing people goes,
the hon. Member should know that,
subject to time. I see everybody
who wants to see me—all kinds
of persons. Naturally, time is limi-
ted, and I would gladly see anyone.
But. reverting to this Praja Parishad
agitation, if the House will permit me,
1 should like to read the report of a
speech delivered in the other House—
a few lines of it—not by a Member
of our party, but by a very eminent
Member of the Opposition, a great
leader of the party which the hon.
lady leads with such grace in this
House—Acharya Narendra Dev. That,
surely, is an objective analysis by a
person who has no desire merely to
support the Government.

This 1s what he said:

“The other question. Sir, is the
delicate question of Kashmir. 1
am not competent to pronounce
any authoritative opinion on thia
matter, but I will say with a fujl
sense of responsibility that it is
a communal agitation: that the
Parishad is the old R.S.S. It
opposed the land reform move-
ment. It supoorted the Maharaia
in the days of old. and when the
R.S.S. was pnut down, it overnight
assumed a new name and is mas-
auerading under the name of the
Prafa Parishad. I say that this
agitation is ill-timed, ill-conceived |,
and is calculated to render the
greatest injury to our larger ir-
terests.”
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Dr. N, B. Khare: That is a chio of
the same block: his master's voice.
Nothing else.

Shri Jawaharlal Nehru: May I
say that I do not wish to be unfair to
the House? Subsequently, Acharya
Narendra Dev. havng said this, also
said that neverthe'ess. this movement
has assumed a certain mass character,
and, in order to be fair to the House,
I shall read out some more passages:

. "It has assumed a mass charac-
ter in that area. and we have to
find out the actual reasons which
have led these masses to be
thrown into the net of these
communalists. I am anxious
and I want that the communalist
leaders should be isolated from the
masses. And we should, there-
fore. try to understand with sym-
pathy the reasons. however
wrong they may be, which have
led a large number of people to
join the communal forces in the
country.”

Dr. S. P. Mookerjee: And then
later on the suggestion he makes for
a settlement? Please proceed to the
end. “Repression will not do” etc.

Shri Jawaharlal Nehru: Oh yes,
Of course. Naturally. I can assure
the hon. Member that repression
never solves a problem. I naturally
accept that, There is no doubt
about that.

Dr. N, B. Khare: Hearty congratu-
lations.

Shri Jawaharlal Nehru: One cor-
rection. The hon. Member in this
connection referred to the Militia
being used, and said that there were
largely Muslims, As a matter of
fact, the total number of the Militia
in the State is 5.720. The numbers
are: Muslims—1,859; Hipdus—2,763;
Buddhists—6456: Sikhs—618: Miscel-
laneous—I do not quite know what
“Miscellaneous” means—24. And
what is more.~—this is the total State
figures—the Militia in Jammu is very,
very largely Hindu. The fact of the
matter is—the hon. Member is aware
of that—that in the past no Kashmiri,
Hindu or Muslim. "was allowed to
enter the Army. The Kashmiris felt
it greatly that they were not allowed
to enter the Army or any semi-armed
formations like the Armed Constabu-
lary and the rest. And the old
Kashmir army was full of people
from Jammu, from Hindus and Mus-
Ams both alike; so that. it is not easy
to get a Kashmiri into the Mililla
he is not used to it. and a great diffi-
culty has thus grown in the Kash-
mir Valley. In Jammu it is largely,
almost entirely, a Hindu force. .
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1 do not wish to go into this Praja
Parishad movement. First of all, I
entirely recognise that repression does-
not do; secondly, the grievances of
the people concerned—] am talking
about the larger number of people,
the masses, and when 1 say grievances,
I am referring to economic and like
grievances at the moment—should be
met. and to use thre words of Acharya
Narendra Dev, they should be separa-
ted from the wrong leadership that
has misled them,

Dr. S. P. Mookerjee: Leavc it to
them to decide.

Shri Jawaharlal Nehru: I cannot de-
cide it.

Dr. S. P. Mookerjee: Who is right
and who is wrong?

Shri Jawaharlal Nehru: I cannot
decide it. They will decide, of course,
The decision has to come from them,
not from me. That is true.

Now, there are two parts of this
problem, the economic etc., dealing
with land reforms and the rest, and
the other which is purely political and
constitutional. It seems to me an ex-
traordinary thing that the agitation of
a group in Jammu—a large group, if
you like wants to affect the Constitu-
tion of India, wants to affect all kinds
of problems, not only as between the
State of Jammu and Kashmir, and
1-dia. but affecting our relations w:th
Pakistan or our relations with the
United Nations and everything else,
It is an extraordinary thing that we
should be called upon. or that a de-
mand should be made upon us to do
something, or if not to do something,
to give assurances that we will do
something, which has all these power~
ful and far-reaching consequences. It
is a matter which rive or six months
back was carefully considered here,
between the Government of India and
the representatives of the Government
of Kashmir; certain agreements were .
arrived at. which we thought. in the
circumstances, good and adequate.
Many of us wanted something mecre.
That is a different matter. But in
the balance, having discussed every-
thing. we found that that was adequate.
and that it increased much mwure the
old quantum of integration than pre-
viously. In fact there is no doubt
about it. that whatever financial or
other integration might be necessary
will have to take place. There is no
lessening of the bond between Kash-
mir and India. In every way they are
tied up to us.

But then again. we are asked about
the United Nations and the rest. I um
placed in a difficulty here. I do not
want to go into the question c¢f the
rightness or wrongness of some actions
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taken some four or five years ago.
But here we are at the present mo-
ment. [ want the Government of
India to keep its face. I do not want
to undo anything or withdraw any-
thing that 1 have said at any time. We
have a reputation, and a high reputa-
tion, and I do not think it does any
good to a country to behave in a way
which might discredit that reputation
in the slightest. We gave our pledge
in regard to Kashmir, to the United
Nations. Well, it is true, if I may
say so, that we have not had what I
consider a very fair deal from taem,
and some great countries particularly
have seemed to take a particular de-
light in putting forward propositions
to which we cannot agree, because
the basis of their thought is different.
But there it is. My hon. friend ask-
ed me to send for the Praja Parishad
leaders to discuss ‘hese matters of in-
ternational and national concern. How
can I discuss these matters with any
person? What we are going to do is
an intricate matter.

Dr. S. P. Mookerjee: Not even to
discuss and to explain to them, so as to
diepel their fears?

Shri Jawaharlal Nefaru: As I have
said, I am perfectly prepared to do it.
T have done that once, as 1 <aid.

Dr. N, B. Khare: If you do it again,
you will succeed.

Shri Jawahgrlal Nehru: I am per-
fectly prepared to explain things, to
any person and to dispel fears, in so
far as I can.

Then again, may I point out that
every State in India has a large mea-
sure of autonomy? 1f Uttar Pra-
desh or West Bengal or any other
State had trouble, we will advise
them, But we do not jump and inter-
fere, It will be amazing if we send
for the oppcsition of Dr, Bidhan
Chandra Roy’s Government in Bengal,
to Delhi, to deal with it here. It is
fantasticc. How can any Government
in any State carry on, when the Cen-
tral Government starts dealing with
the Opposition in that State, an Op-
position not even in the Assembly
there, but an Opposition outside?
These are difficult things. It is not a
guestion of prestige at all. let me
assure the House. There is no pres-
tige. involved, and if any, it must be
pretty fickle, and pretty fragile. So,
to talk on these matters. it is not a
question of prestige at all, But it is
certainly a mat‘er of doing it efficient-
ly and in the right way, not by by-
passing the Government there, We
cannot deal with that in that manner.

476 P.S.D,
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Dr. S. P. Mookerjee: No one has
suggested that.

Shri Jawaharlal Nehru: I have
taken an enormous amount of time,
and I am very grateful to this House
for the indulgence with which it has
listened to me.

Shvi H. N. Mukerjee
North-East) rose—

Mr. Deputy-Speaker: Order, order.
There has been a long debate, There
i8 no necessity for any more questions.
I shall now put fhe amendments to
the vote of the House; if any hon.
Member wants his or her amend-
ment to be put separately I shall do
so, but the rest I shall put together.
I suppose the main groups are
agreed upon this.

Shrimati Sucheta Kripalani (New
Delhi): I want my amendment which
reads as follows, to be put separately:

(Calcutta

Phat at the end of the motion, the
following be added: '

“but regret that there is no
adequate appreciation in the Ad-
dress of the deteriorating econo-
mic condition and wing un-
employment in the country nor
any indication of any- eflfective
measureg to tackle it.”

Shri P. N. Raiabhoj (Sholanur—Re-

served—Sch. Castes): I want mv
following amendment to be put
gseparately:

That at the end of the motion the
following be added:

“but regret that the AdArecs
fails to recognise the cont‘nuing
deterioration in the condtions of
the Scheduled Castes and other
backward communities and to
indicate positive Stepg to be taken
to improve them.”

Mr. Deputy-Speaker: 1 shall now
put the first of these amendments to
the vote of the House.

The question is:

That at the end of the motion, the
following be added:

“but regret that there is no
adequate appreciation in the Ad-
dress of the deteriorating econo-
mic condition and growing un-
employment in the country nor
any indication of any effective
measureg to tackle it.”

The House divldez% 4 Ayes, 64: Noes,
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Division No. I]

Aochalu, Shri

Alit Singh, Shri
Amjad Alf, Shri
Bahadur $iagh, Shrl
Rasu, Shri K. K,
Biren Dutt, 8hri
Boovaraghasamy, 8hri
Buchhikotalah, Shri
Chakravartty, Shrimati Renu
Chatterjee, Shri N. C.
Chatterjea, Shri Tushar
Ohattopadhyaya, Shrl
Ohaudhuri, 8hri T. K.
Chowdary, Shri C. B.
Damodaran, Shri N. P,
Deogam, Shri
Deshpande, Shri V. G.
Gidwani, 8hri
Gurupadaswamy, Shri
Hukan 8ingh, $hri
Kelappan, 8hri

Abdus Sattar, Shel
Achint Ram, Lala
Aochuthan, Shri
Agarwal, Prof,
Agarawal, Shrl H, L,
Agrawal, 8hri M. L.
Akarpuri, Sardar
Alagesan, Shri
Altekar, Shri
Amrit Kaur, Rajkumari
Anandchand, Shri
Asthana, Shri
Azad, Maulana
Badan Singh, Ch,
Balasubramaniam, Shrl
Baldev Singh, Sardar
Banusal, 8hrl
Barman, Shri
Barupal, Shri
Basappn, Shri
Basu, 8hri A, K,
Bhagat, Shri B. R.
Bhakta Darshan, Shri
Bharatl, Shri G. 8,
Bhartiya, Sbri 3. R,
Bharyava, Pandit Thakur Das
Bhatkar, Shri
Bhatt, Shri C. 8.
Bhawanjt, Shri
Bheekha Bhai, shri
Bhonsle, 8hri J. K.
Bidari, Shri
Birbal Singh, Shri
Bogawat, Shri
Borooah, 8hri
Boee, 8hrl P, O,
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AYES

Khare, Dr. N. B,
Kripalanj, Shrimati Bucheta
Krigshna, Shri M. B,
Krishnaswaml, Dr.
Masoarene, Kumari Annle
Mehta, Shil J.'R.
Menon, Shri Damodara
Mishra, Pandit 8. C.
Missir, 8hri V,
Mookecjee, Dr, 8.'P,
Mukerjne, Shrl H, N,
More, Shri 8,8,
Nalr, 8hri N, 8,
Nambiar, 8hrl
Nana das Shri
Narasimham, 8hri 8, V., L,
Paudey, Dr. Natabar
Punnoose, SBhri
Raghabachari, Shel '
Raghavaiah, Shri
Rajabhoj, Shri

NOES

Buragohain, Shri
Chacko, Shri P. T,
Chanda, Shri Anil K.
Chandak, Shri
handrasekhar, Shirimatt
Chattorjee, Dr. Susflranjan
Chaturvedi, Sbri
Chandhary, Shri G, L.
Chaudhury, 8hri R. K.
Chavda, 8hri
Chinaria, 8hr{
Chaudhri, Shri M. Shaffes
Dabht, Shri
Darmodaran, 8hri G, B,
Das, Dr. M. M,
Das, Shri B,
Dus, 8hri B. K,
Das, Shri Bell Ram
Das, Shri K. K,
Das, Shri Ram Dhanj
Das, 8hri Ramanands
Das, Shri 8. N,
Das, 8ur{ N, T,
Datar, 8hr}
Deb, Bhri 8. O,
Desaf, Shri K, K.
Deshmukh, Shri O, D,
Deshmukh, 8hri K, G.
Dethimukh, Dr. P. 8,
Deshpande, 8hri G. H,
Dholakia, 8hri
Dhujekar, Shri
Dhusiya, 8hri
Diganl ar 8ingh, Shri
Dube, 3hrl U. 8,
Dutt, 8hr{ A. K.
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Ramagam{, 8hri M. D.
Ramnarayan Singh, Baby *
Randaman Singh, Shrl
Ranjit 8ingh, Shri
Rao, Dr. Rama
Rao, 8hri Gopala
Rao, 8hri K. 8,

Ruao, Shri P. R, 4
Rao, Shri P, Subba

Rao, Shri Mohana

Rao, $hri Vittal

Reddi, Shri Ramacha“drs
Rishang Keishing, Shri

Saha, Shri Meghiiad

Singh, Shrl R, N,

Subrahmanyam, S8hri K, |
Swa ni, Shrf S17 4 nuethi
Swamy, Shr{ N, R, M.
Vallatharas, Shri
Veeraswaml, Shrl
Verma, 8hrl Ramji
Whma e, Shri

Dutta, Shri 8. K,
Dwivedy, Shri D. P,
Ebanezer, Dr,
Fotedar, Pandit
Gadgll, Shry
Gandh, 8hri Feroze
Gandhy, Shri M. M,
Gandhj, Shri V. B,
Ganga Devl, Shrimat|
Gunpat! Ram, 8hri
Gautam Bhri ¢, D.
Ghose, Shri 8, M,
Ghosh, Shri A,
Ghulam Qader, Shr|
Gopi Ram, Shri
Gounder, 8hr] K. P,
Gounder, 8hri K. 8,
Guha, 8hri A, C,
Gupta, Shri Badshah
Huzarika, Shri J. N,
Heda, Shri
Hembroun, Shri
Hyder Busein, Ch,
Ibrahim, Shri
Islainuddin, Shri M,
Iyyani, Shri E,
Iyyunni, Shri C. R.
Jagjivan Ram , Shrl
Jaln,Bhri A. P,
Jangde, Shri
Jayashri, Shrimat
Jena, Shri X,C.
Jena, 8hri Niranjan
Jothan, 8hri
Jha, Shri Bhagwat 1
Jhunjhunwala, Shri
Joshi, 8bri Jethala)
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Joshi,8hri Krishnacharys
Joshi, Shri Liladhar
Joshl, 8hri M. D,

Joshi, 8hri N, L.

Joshi, Shrimati Subhadra
Jwala Prashad, Shri
Kajrolkar, Shri

Kakkan, 8hri

Kale, Shrimati A,
Kanpungo, Shry

Kasliwal, Shr{

Katham, Shri

Katju, Dr.
Keshavajengar, Shri
Khan, Shri 8, A,
Khedkar, Shri G. B.
Khongmen. Shrimat!
Karolikar, Shri

Kolay, Shri

Krishna Chandra, 8hri

Krishonamacharf, Shrl T.T.

Krishnappa, Shri M. V,
Kureel, Shri B, N.
Kureel, Shri P, L.
La}, Shri R, 8,
Lallanji, 8hri
Lakshmayya, 8hri
Laskar, Prof.

Lingam, Shr{ N. M.
Lotan Ran, Shri
Madlah Gowda, Shri
Mahodaya, Shri
Mahtab, Shrf

Maltra, Pandit L. K.
Majhi, Shri R. O,
Malaviya,Shri K. D,
Malliah, Shri U. 8.
Malviva, Pandit O. N.
Malviva, Shri Motilal
Mandal, Dr, P,
Masuod}, Maulana
Masuriys Din, Shri
Mathew, Profe
Matthen, Shri
Maydceo, Shrimati
Mehta, Shri Balwaot 8inha
Mehta, Shri B. G.
Minimata, Shrimati
Mishra, Shri Bibhut{
Mishra, Shri L. N.
Mishra, Shri Lokenath
Mishra, Shri M. P,
Mishra, Shri 8. N.
Misra, Paudit Lingara)
Mohd. Akbar, S8ofi
Moh{uddin, Shrj
Morarka, Shri

More, 8hrl K. L.

following be added:
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Mukne, 8hri Y, M.
Musafir, Gieni G, 8.
Muthu Krishnan, 8hri
Nair, Shri C. K.
Namdhari, 8hri
Narasimhan, Shri ©. R.
Naaskar, 8hr1 P. S,
Natawadkar, 8hri
Natesan, Shri
Nathwanl, Shri N. P.
Nehru, Shri Jawaharial -
Nehru, Shrimat| Uma
Neswi, 8hri
Nijalingappa, Shr{
Pande,8hri 0. D;
Pannalal, Shri

Pant, Shri D. D,

Paragi Lal, Ch.

Parekh, Dr. J. N.
Parmar, 8hri R, B,
Pataskar, Shri

Patel, 8hri B, K.
Patel, 8hri Rajeshwar
Patel, Shrimat{ Manfben
Patil, Shrl Kanavade
Pawar, Shri V. P.
Prabhakar, Shri N,
Rachiah, 8hri N,

Radha Raman, 8hri
Raghubir Saha{, Shri
Raghunath Singh, Shri
Raghuramaiah, 8hri
Raj Bahadur, Shri

Ram Das, 8hri

Ra™ Saran, Prof: |
Ram Subhag 8ingh, Dr,
Ramanand Shastri Swami
Ramaswamy, 8hri P,
Ranbir 8iagh, Ch,
Rane, Shri

Rao, Diwan Raghavendra
Rao, Bhri B, Shiva
Raut, 8hrl Bhola
Reddy, 8hrl H. 8,
Reddy, 8hrl Janardhan
Reddy, Shri Viswanatha
Roy, Shri B. N,

Rup Narain, 8hri

Sahu, Shri Rameghwar
Baigal, Sardar A. 8.
Saksena, 8hr{ Mohanlal 3
S8amanta, 8hri 8, C,
Sanganna, Shri §
S8armah, Shrf 4

Satish Chandrs, Shri
8en, Shri P. G,
Sen, Shrimat! Sushama
8ewal, Shrl A. RB.
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Shah, 8hri C. C.

Sharma, Pandit Bajkrishus
Sharma, Pandit K. C.
Sharma, Prof. D. C.
Sharma, 8hri K. R.
Sharma, 8hri R. C.
Shastri, Pandit A. R.
8hastri, 8hri H. N,
8hobha Ram, S8hrl
Sidhananjappa, Shri
8ingh, Shri D. N,

8ingh, Shri Habunath
Bingh, Shri H. P,

8ingh, Shri L. J,

Singh, Shri M. N,

8ingh, 8hri T, N,

Singhal, 8hri 8, C,
Sinha, De. 8, N.

Binha, Shri A, P.

Slaha, Shri Anirudha

8inha, 8hri G, P,

Binha, 8hri Jhulan
Sinha, Shri N, P.

8{nha, 8hri Satya Narayan
Sinha, 8hrimati Tarkeshwari
Sinhasan Singh, Shri
Snatak, Shri

Bodhia, 8hri K, O,
Somana, Shri N,
Bubrahmanyam, Shrf T.
Suresh Chandra, Dr.
Suriya Prashad, Shri
Bwaminadhan, 8hrimat! Ammun
8yed Ahmed, Shri

Syed Mahmud, Dr,

Toek Chand, Shri

Telkikar Shr{

Tewar, Sardur R, B, 8.
Thimmalah, Shri
Thomas, Shri A, M.,
Thomas, Shri A, V,
Tivari, Shri V. N,

Tiwarl, Shri R, 8.

Tiwary, Pandit D. N,
Tripathi, 8hri H, V,
Tripathi, Shri K. P,
Tyagt, Shri

Ulkey, 8hri

Upadhysy, Shri M. D.
Upsdhyay, Shri Shiva Dayal
Upadhynya, Shri 8, D,
Vaishnav, Shri H. G,
Varma, 8hri B. B
JVidyalankar, Shri
Vijasa Lakshmi, Shrimaty
Visnwanath Prasad, Shri
Witson, 8hri J. N,
Wodeyar, Shr}

Zaid}, Ool.

The motion wag negatived.
Mr. Deputy-Speaker: The aquestion

‘That at the end of the motion the

“but regret that the Address
fails to recognise the continuing

deterioration in the conditions of
the Scheduled Castes and other
backward communities and to
indicate positive steps to be taken
to improve them.”

The motion was negatived.
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mMr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret that our foreign
policy of neutrality has left us
friendless in the world.”

The motion was negatived.

; Mr. Deputy-Speaker: The question
s

That at the end of the motion the
following be added:

“but regret that the absence of
any attempt to mobilise manpower
for increased food production, has
obliged us tp depend upon foreign
food to an extent dangerous to
national well-being.”

The motion was negatived.

'Mr. Deputy-Speaker: The question
8:

That at the end of the motion the
following be added:

“but regret that the lack of a
sound palicy for the re-distribu-
tion of the country on a predomi-
nantly linguistic basis. has creat-
:id a dangerous internal situa-

on."”

The motion was negatived,

“Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but while appreciating the
decision of .the Government to
form a new Andhra State in the
near future, regret that no
similar decision has been taken
with regard to the formation of
Karnataka, Kerala, Maharashtra
and Tamilnad and that not even a
reference has been made in this
respect.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:

That at the end of the motion the
following be added:

“but regret for the lack of in-
terest on the part of the Govern-
ment to appreciate the pitiable
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plight of the Harijans and other
packward communities and to
formulate any scheme to redress
their grievances from which they
have been suffering for centur.es.

The motion was negatived.
Mr. Deputy-Speaker: The gquestion

That at the end of the motion the
following be added:

“but regret for the studied
silence on the part of Govern-
ment with regard to the welfare
of labour which is the backbone
of the Nation.”

The motion was negatived,.

; Mr. Deputy-Speaker: The question
8

That at the end of the motion the
following be added:

“but regret to note that no
mention whatsoever was made
about the people in Part C States
who are subjected to all sorts of
miseries on account of the
absence of the democratic form
of Government.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:

That at the end of the motion the
following be added:

“but regret—

‘(1) that no assurance has been
given and no time-limit fixed
for the re-organisation of
States on linguistic basis and
for the early formation of
linguistic States in areas
where the people have ex-
pressed clearly in favour of
a linguistic State;

(2) that no reference has even
been made about the condi-
tion of Indians in Ceylon
much less of any stepsg to
relieve the sufferings of our
nationals there; and

(3) that no reference has also
been made to the liquidation
of foreign pockets still in
existence on the Indian
sofl.”

The motion was negatived.
. Mr. Deputy-Speaker: The question
is.

That at the end of the motion the
following be added:
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“but regret that the Address
gives no indication of any
contemplated steps to avoid the
recurrene of famine conaitions
and a complete dependence on the
vagaries of monsoon.”

The motion was negatived.

Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret that the Address
has failed to take notice of the
fact that the country has been
wrongly apprised of the work-
ability of the Five Year Plan
which has no definite conception
as yet as to the machinery and
meang and methods of putting it
into effective action.”

The motion was negatived.

That at the end of the motion the
following be added:

“but regret that the Address,
while referring to the aims of a
welfare state in which all people
of the country are nartners,.shar-
ing alike the benefits and obliga-
tions. does not indicate the con-
crete measures which the Govern-
ment intend to take to reach this
objective in a speedy and effec-
tive manner.”

The motion was negatived,

is Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret that the Address
discloses that the question of
regrouping of the country on
linguistic basis, its real purpose
and rationality has not been ap-
preciated in the proper manner.”

The motion was negatived,

; Mr. Deputy-Speaker: The question
s:

That at the end of the motion the
following be added:

“but regret that the Address
does not indicate any steps to be
taken to put an end to the in-
flux of refugees from East Bengal
and step the systematic squeez-
ing of Hindus from East Bengal.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:
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is Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

‘“‘but regret that the Address
does not indicate any definite
steps to be undertaken to make
Pakistan realise the narm that
it is doing to India by its policy
of squeezing wout Hindus and
make it change its policy for the
better.”

The motion was negatived.

Mr. Deputy-Speaker: The aquestion
18!

That at the end of the motion the
following be added:

“but regret that the Address
does not mention anything about
the growing unemployment of the
educated middle classes and rural
labourers.”

The motion was negatived.

; Mr. Deputy-Speaker: The question
S:

That at the end of the motion the
following be added:

“but regret that the Address
doeg not hold out any hope for
tt_he 'reductlon of the heavy taxa-
ion.”

The motion was negatived.

Mr. Deputy-Speaker: The question
18:

That at the end of the motion the
following be added:

“but regret—

(a) that the Address has totally
ignored the tense interna-
tional situation and its pos-
sible vepercussions on our
defence policy;

(b) that the Address does not
disclose any programme {or
modernising our defence
forces by adopting new organi-
sational trends which ensure
economy while increasing
efficiency, although the Union
Government is spending
more than fifty filve per cent.
of its total general budget on
the defence machinery;

(c) that the Address has over-
looked the vast possibility of
utilising the expenditure on
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defence, not merely for in-
creasing our defence strength
and striking power but also
for all round progress in
socio-economic spheres;

(d) that the Address gives no
indication of concrete pro-
posals for manufacturing
India’s defence requiremeins
within the country so as'to
avoid dependence on other
countries and 10 save
foreign exchange;

(e) that the Address has ignored
the possibility of co-ordinat-
ing defence and civilian efforts
especially in  spheres of
engineering, industries edu-
cation, public hea'th and food
production;

(f) that the Address makes no
mention of any provision
under the Five Year Plan or
otherwise for absorbing, in
the great nation-building pro-
gramme, the defence person-
nel who are working beyond
schedule and whose rehabili-
ftat.ion has to be provided
or;

(g) that the Address gives no

: indication of expending the
scope of the Territorial Army
and making it a citizen force
for national defence;

(h) that the Address has over-
looked the importance of
ciwil defence wunits and of
semi-military civilian organi-
stations which should be entitl-
ed to financial aid and train-
ing facilities from the Army,
Navy and Air Force head-
quarters;

(i) that the Address does not
envisage the co-ordination of
defence with other depart-
ments, especially with labour,
for mobilising India’s vast
man-power for all-out national
defence in emergencies and
for all-round nation-building
activities in times of peace;

) that the Address has fgnored
the fact that without proper
defence reorganization, it is
not possible to rtouse the
enthusiassm of the nation
either for defence or for
development activities.”

The motion was negatived
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Mr. Deputy-Speaker: The question
is:

That at the end of the motion the
following be added:

“but regret that the Address fails
to take note of the deplorable
condition of the working class and
other employeeg causzd by pro-
blems like retrenchment, want of
housing ete.”

The motion was negatived.

Mr. Deputy-Speaker: The question
is:

That at the end of the motion the
following be added:

v “but regret that the Address
fallg to take note of the deplor-
able condition of the refugees of
West Bengal”

The motion was negatived.
Mr. Deputy-Speaker: The question
is:

That at the end of the motion the
following be added:

“but regret that the Address
fails to refer to the problem of
introduction of Legislative As-
semblies in Part C States, viz.
Tripura and Manipur.”

The motion was negatived.

s Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret that the Address
has failed to give any direction to
the States to take early steps for
the fixation of a ceiling regarding
land holdings and redistribution
of surplus landg among the tillers
of the sofl”

The motifon wag negatived.

is Mr, Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret that no specific men-
tion ig made of the stepg to be
taken for the redistribution of all
States of the Indian Union on
linguistic lines.”

The motion wag negatived.
i!Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:
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“but regret that the Address
fails to give any directives to the
Governmentg of 1he States for
taking early steps tc implement
the recommendations of the Plan-

Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

ning Commission regarding the
fixation of a ceiling on land-hold-
ingg and land distribution.”

“but regret that no steps have
been suggested for the revival of
the collapsing handloom industry

or to relieve unemployment and
starvation among millions of
handloom weavers.”

The motion wag negatived.
Mr, Deputy-Speaker: The question
. ) fved.
That at the end of the motion the The motion wag negatived
following be added: Mr. Deputy-Speaker: The question
“but regret that there is no :
categorical condemnation in the

Address of the recent statements That at the end of the motion the

following be added:

of the President of the United
States Government which amount
to a declaration for the extension
of armed conflict and aggression
against a friendly nation, China.”

The motion wag negatived.

“but regret that the Address
has ignored the refugee problem,
which is one of the major pro-
blems that hag yet to be solved
satisfactorily.”

The motion was negatived,

Mr. Deputy-Speaker: The question

That at_the end of the motion the Mr. Deputy-Speaker: The question

following be added: :
“hut regret that no instructioas That at the end of the motion the

have been issued for the recall of following be added:
the ambulance unit from Korea,
as a protest against the stepg be-
ing taken by the United States
Government for the extension of
war on Asian soil.”

The motion wag negatived.

“but regret that the Acdress
does not mention a word about
the serious situation created by
retrenchment in industries like
textiles. jute, tea, plantations,
tanneries, shipping, mines ete.,
and in Government undertakings

like ordinance Depots, Military
Engineering  Services, Central
Public Works Department, and in
Railways and the growing un-
employment resulted thereon, and
that it hag also failed to mention
the ever increasing deterioration of
the living conditinrn of .he work-
Ing clasg and the middle class
) . employees due to high prices, in-
and colonia'l' regimes carried on adequate dearness allowance,
by the British Government in lack of housing and medical facili-
East Africa, Malaya and other ties.”

countries.”

The motion wag negatived.

Mr. Deputy-Speaker: The question
1s:

That at the end of the motion the
following be added:

“but regret that no notice has
been taken of the collapse of in-
dustries, growth of un2mploy-
ment. decrease of purchasin

) Mr. Deputy-Speaker: 1he question
8:

That at the end of the motion the
following be added:

“but regret that no directive has
been issued to the Government
for its withdrawal from the Coum-
monwealth, in spite of the racial

The motion was n-gatived,
1.“.Ml'. Deputy-Speaker: The question

That at the end of the mctiop the
following be added:

“but regret that the Adiress
has failed to guarantee reason-
able working and living conci-
tions to the toiling classes and in
power, spreading of famine, an particular to the industrial and
such other aspects of the de- agricultural workers who ..re hard
teriorating economic condition in hit by the deepening of the
the country.” economic crisis.”

The motion wag negatived. The motion was negatived.
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Mr, Decputy-Speaker: The question
is:

That at the end of the motion, the

following be added:

“but regret that the Address

does not promise cancellation of
the “Safeguarding of National

security Rules 1949” promu'gated

by the then Governor-General and
the reinstatement of all employee}
discharged or
those Rules.”

suspended undér

The motion was nega'ived.

Mr. Deputy-Speaker: The quesiion

That at the end of the motion the

following be added:

s AMr. Deputy-Speaker:

“but regret that the Acdress
hag failed to mention the havoc
created by recent cyclone in the
Districts of Tanjore and Irichino-

poly of the Madras State and of
the death

men, women, and children and of

caused ‘o about 600

the loss of propertizs worth
about: 50 crores of rupees and to

state what relief the Central Gov-
ernment intend giving to the affect-
ed peopnle who are in the midst of

a serious famine situation.”
The motion was negatived,

The question

That at the end of the motion the

following be addded:

“but regret—

(1) that at such an urgent junc-
ture in humap history when
the whole world, and especial-
ly Asia, including India, is
threatened with the menace
of war and its effects, no posi-
tive statement clarifying our
own position in terms of Mr.
Eisenhower's latest and
most dangerovug move;

(2) that no definite time-limit has
been stated with regard to
the formation of the Andhra
State;

(3) that while the Address gives
us a rosy picture of all-round
progress in India. the actual
position ig just the contrary,
proving the ontimism un-
realistic.”

The motlon was negatived.
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Mr. Depuly-Speaker: ‘The guestion

That at the end of the motion the

following be added:

“but regret—

(1) that the foreign vpolicy has
failed to secure any eflect-
ive support wherever In-
dia’s or the Government’s
vital interest and honour are

concerned;
(2) the attitude of complacency
in regard to condition of

minorities in East Bengal and
failure to secure settlement of
out-standing  disputes with
Pakistan e.g. evacuee proper-
ty, canal water etc.;

(3) the failure on the vart of
the Government to deal with
Jammu and Kashmir situa-
tion in a stalesmanlike manper
and, instead of resolving the
deadlock in fair and just man-
ner has resorted to ruthless
repression;

the failure to set uo an im-
partial and independent
tribunal to consider the
question of reorganisation of
existing States and realign-
ment of their boundaries on
linguistic and other considera-
tions;

(4

~

(5) the failure to anpreciate the
fact that the Five Year Plan
has not created anv en-
thusiasm in the publir mind
and there is no indication of
the means and methods to
implement the plan:

(6) the failure to make adenuate
provisions for the improve-
ment of social and eronamic
conditions of backward crlass-
es nnd the unreoresentative
Commission annninted for the
backward classes:

(7) the failure to take note of
the deterioratine economic
cond'tirn  of  the rountrv
specially In the rural areas;

the failure to solve the pro-
hlem nf unemvloyment and
to indicate any definite cteos
to be taken for the improve-
ment of the present state of
education in all stages for
which so much concern has

heen expressed in the Ad-
dress.”

(8

~

The motion was negatived.
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Mr. Deputy-Speaker:

is:
That

Motion orn Address

The question

at the end of the motion the

following be added:
“hHut regret—

(a)

(b

~

that the Government instead
of implementing the promises
beld out to the people by the
Congress in its numerous
resolutions is following an
economic policy which helps
to tighten the economic hold
some of the foreign nations
have on this country.

that the Address while refer-
ring to the importance the
rottage industries have in
providing werk  to the mil-
lions of unemployed or partial-
ly employed people in this
country does not show suffi-
cient appreciation of the fuct
that the attitude of the Gov-
ernment to the competing
'mill industries is already prov-
ing disastrous to the hand-
loom and other cottage in-
dustries which the Govern-
ment is pledged to foster.”

The motion was negatived.

Mr.
is:

That

Deputy-Speaker: The question

at the end of the motion the

following be added:

“but regret—

(1)

3

~

“4)

that the Addresg fails to re-
cognise the explosiveness of
the Far Eastern situation and
does not contain suggestions
for developing a Third Camp
of neutral and free Nations
of Asia to pevent the Big
Power Rivalry from engulfing
this continent;

(2) that it fails to take note of
the growing unemployment
in the urban and rural areas
of the country caused by the
closure of mills, cutting down
of shifts in factories, eviction
of tenants from lands, re-
trenchment of staff in com-
mercial and business under-
takings;

that it fallg to lay down con-
crete procedure for the imple-
mentation of the Five ‘Year
Plan for the achievement of
the various tasks set by it;

that the Address fails to de-
clare the Government's inten-
tion to disintegrate States
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like Hyderabad and merge
their constituents with the
adjacent Linguistic territories;
and

that it failg to assess reallsti-
cally the consequenceg of de-
control policy in respect of
foodgrains and sugar as a
result of which there are
signs uf an impending shortage
of sugar in the country.”

The motion was negatived,

That

s Mr. Deputy-Speaker: The question

at the end of the motion the

following be added:

“butl regret that the Address has
failed to take into consideration

the

progressive decline in the

purchasing power of the people
and no measureg have been sug-

gested ‘to counteract
dency.”

this ten-

The motion was negatived,

“.Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret—
(1) that though the Address lays

(2

~

(3)

stress upon the importance ¢

language and culture in
the formation of States,
it doeg not indicate

any deflnite stepg to reconsti-
tute the states for which the
people of South India have
been agitating since so long;

that though the Addresg has
expressed pleasure over the
formation of new Andhra
State, it does not say anything
about united Karnataka which
1s suffering linguistically and
economically trom a long
time and the people of which
have given their consent to
the J.V.P. Report:

that . the Address does not
mention anything regarding
the burning problem of dis-
Integratlon of Hyderabad re-
garding which all partles
nave openly resolved and
consented to distribute the

same among adjoining linguis-
tic areas.”

The motion was negatived,
“.Mr. Deputy-Speaker: The question

That at the end of the tion th
following be added: motion the
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“but regret—
(1) that there is no indication of

any immediate steps to set up
an independent and impar-
tial tribunal to inquire into
the question of linguistic
states and of the readjust-
ment of boundaries of States,
for the purpose of implement-
ing the principle
linguistic states recognised in
the Address;

(2) that there ig no indication of

a vroper appreciation of the
lack of enthusiasm amongst
the people for the first five
year plan, nor of steps to be

taken by  Government to
remedy (a) the inadequacy
of developmental grantg un-

der the Plan for under-

areas and (b) the
deterioration of economie con-
ditlon and discontent of the
people in order to create the
conditions necessary for the
successful implementation of

the Plan.”
The motion was negatived

Mr. Deputy-Speaker: The question

.That at the end of the motion the
following be added:

“but regret—

(1) that the Government has
failed to deal with the Jammu
and Kashmir situation in
a statesmanlike manner and
instead of resolving the lead-
lock, has resorted to ruthless
repression; and

(2) that the Address has failed to

take the realistic view of the
international situation and has
failed to notice that the foreign
policy of the Government has
failed and hag alienated the
sympathies of almost all the
nations and both the blocs.”

The motion was negatived,

Mr, Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret—
(1) that the Government has fail-

ed to deal with the Jammu
and Kashmir situation in a
statesmanlike = manner and
Instead of resolving the dead-
lock, have permitted the
Jammu and Kashmir Govern-
ment to resort to ruthless
repression:

of forming,
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(2) that there is no reference to-:

the acute famine conditinns
prevailing in Maharashtra
which hag affected the lives
of about four million of peo-

ple;

(3) that a complacent view has

been taken of the condition
of the minorities in East Ben-
gal and gives no indication of
any real plan for the rehabili-
tation of the refugees;

(4) that there has been boosting

of the Five Year Plan although
it has failed to create any real
enthusiasm among the people:
and the Government has given
no real indication as to the
means and methods whercby
the Plan is to be implement-

hag been
made to strengthening of the
defences of the country and the
utilisation of the manpower of
the country in view of the
threatened international crisis;

reference has heen
made to legislation for ban-
ning the slaughter of ccws;

(7) that the Government ig still

planning to proceed with the
Hindu Code in spite of public
protests in different shapes
and forms;

(8) that the Address has failed

to take a realistic view of the
international  situation and
has failed to notice that the
foreign policy of the Govern-
ment has failed and has
alienated the sympathieg of
almost all the nationg and
both the blocs; and

failed
to notice the steadily de-
teriorating economic condi-
tion of both the classes and
evidenced by tne

masses as
Police strike. the students
strikes, the traders strikes,

Patwari strikes, the teachers
strikes ete.”

The motion was negatived.
The question

That at the end of the motion the
following be added:

“but regret that while emphasis-
ing the value of education to the
progress of the people it has failed
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rline the urgent need for First Five Year Plan for the
:o ;;llgg:ed and integrated edu- last two years and the methods
catiopal policy throughout the to be taken to galvanise peoples’
country.” support ”

The motion was negatived The motion wag negatived.
Mr. Deputy-Speaker: The question isMl'. Deputy-Speaker: The Qquestion
That at the end of the motion the That at the end of the motion the

following be added: following be added:

“but regret that the absence “but regret that no mention 18
of any reference to the prime made as to the minimum time-
need for discipline among all sec- limit for ushering in the Andhra
tions of the people and measures State as per Prime Minister's
for making the country more dis- assurances given in the last ses-
cipline-minded.” sion.”

The motion wag negatived. The motion wag negatived.

_ Mr. Deputy-Speaker: The question is°Mr' Deputy-Speaker: The question.
is.

That at the end of the motion the That at the end of the motion the
following be added: following be added:

“ — “but regret that no scheme has

but regret been adumbrated as to the imme-

(1) to note that the Government diate exploitation of the waters

have failed to nominate in of Krishna and the Godavary

the personnel of the Back- rivers so that the rice scarcity

ward Classes Commission could be reduced and the threa-

any member representing tening famine be averted in the

the various important south with special reference to.

Scheduled Caste Org;giu- Rayalaseema.”

tions of the country and have The i

totally ignored the_desirabill motion wag negatived.

ty of nominating members O . g .

Parliament  belonging to “:Mr Deputy-Speaker: The question

Scheduled thCaste:) t;rt?m -

amongst e pposition at at the end of i

Groups: following be added: e

(2) to note that Government have “but regret that

not taken any practical steps specific assurance for t?lfgereig_r;;g

so far to provide land to the of the grievances and improving

landless agricultural  wor- the condition of the Backward

kers specially Harijans; end classes in general and of the
Scheduled castes in particular,”

(3) to note that the Address . The motion . *

maxkie no l't:lfierence tto . atgy Mr Deputy.s wag ne;:tlved.

anxiety on e part o e . -Speaker: e questi

Government to e‘ltiaket spec:agl is: estion

steps to ameliorate e

economic conditions of the 101?3’;},,?5?2.1%2‘; of the motion the

Iti[arijains by way of grar;ltling .

nancia. assistance to the “but regret that

cottage industries e.g. leather closes no pomtivef-heaﬁgd;}a;:cgi:;

tanp’ing and  shoe-making proposals for the serious economic

ete. c‘ggn:lrf;'e,l}wh}'ment position of the

The motion was negatived.
Mr. Deputy-Speaker: The question The motion was negatived,
is: le'. Deputy-Speaker: The question
That at the end of the motion the ‘
following be added: That at the end of the motlon the
“but regret that no indication following be added:

is given as to the success achiev- “but regret that wh -
ed so far in the working of the cern has been expresggdmggc‘a‘r"tohno
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[Mr. Deputy-Speaker]

existence of racial domination and . _Ml‘- Deputy-Speaker: The question
discrimipation in South Africa the 1s:
Address has completely failed to That at the end of the motion the
mention what the Government of following be addea:
India are going to do to abolish .
untouchability.” “but regret that the actual con-
dlmons orhhfe in th? countriy.
i atived. slump in the market, increase in
The motion Was negative iunemploy_r::ent. ilallinthet purchas;
5 _ er: ng capacity and unrest amongst-
,Mr Deputy-Speaker: The question Government employees have not
' been taken into account and no
That at the end of the motion the indication is given of the steps
following be added: that the Government proposes to

take to meet the situation.”
“but regret that no mention has

been made wiith regari ttol a% The motion was negatived.
steps for implementin rticle 4

of laahe Const?tution aifning at the Mr. Deputy-Speaker: The question
in;provgmee;t of thel socig}ﬁeconoi 1s:

mic and educational conditions o That at the end of the motion the
the Scheduled Castes. following be added:

The motion was negatived. . ubutth regrettthat nof meagures

. . i or e protection of Indians

‘S.Mr. Deputy-Speaker: The question abroad and liberation of Indians

' in Foreign pockets on Indian soil
That at the end of the motion the are suggested”.

following be added: The motion was negatived.

“but regret that though steps _ . .
are being taken to bring into be- i,:Mr' Deputy-Speaker: The question
ing a separate Andhra State ro
indication has been made with That at the end of the motion the
regard to the redistribution of following be added:
the existing States on a definite
linguistic basis with adjustment “but regret that the Address
of bounda'\'ries and decentralisation while referring to the appointment
of power of a backward class commission

fails to evaluate whether it in-
cludes the real representatives of

Mr. Deputy-Speaker: The question backward classes and whether

The motion was negatived.

the terms of reference have been
prepared so as to guarantee them
That at the end of the motion the adequate protection.”

following be added: The motion was negatived.

“but regret that the Address Mr. Deputy-Speaker: The question
makeg no mention at all with re- is:
gard to the gigantic beggar
problem and indication of the That at the end of the motion the
steps to tackle it and free the following be added:
suffering humanity from hunger,
starvation and unsettled life” “but regret that the Address
fails to recognise the fact that the
The motion was negatived. policy of neutrality in foreign
affairs has allenated the sympa-
Mr. Deputy-Speaker: The question thies of all countrieg towards
: India and has only helped us in
That at the end of the motion the g?é:gg% ourselves from our real
following be added: ’
“but regret that the Address The motion was negatived.
has not mentioned the policy of Mr. Deputy-Speaker: The question
the Government for solving the is:

unemployment problem.”
That at the end of the motion the
The motion was negatived. following be added:
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“but regret that the Address
does not mention about the giv-
ing of directions to state Govern-
ments particularly Bombay State
for discontinuing such disasterous
experiments like prohibition in
view of the serious famine situa-
tion in different parts of the coun-
try particularly Maharashtra and
Gujerat.”

The motion was negatived.
l.'Mr. Deputy-Speaker: The question

That at the end of the motioa the
following be added:

“but regret that the Address
while appreciating the formation
of the Andhra State does not Indi-
cate precise steps to be taken to
forx:n other units on linguistic
basis to satisfy the urge of the
people in this issue.”

The motion was negatived.
h.Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret that the Address
while referring to the Five Year
Plap has failed to recognise that
small irrigation projects particular-
ly in a famine-stricken province
like Maharashtra have not been
given  vriority as against high
schemes which will not be useful
to the neasantry in the immediate
future.”

The motion was negatived.
Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret that the Five Year
Plan has failed to provide any
substantial relief to the Schedul-
ed Classeg and other backward
communities whose interests
should have been looked after by
the planners with special considera-
tion.”

The motion was negatived.
i Mr. Deputy-Speaker: The question
8:
That at the end of the motion the
following be added:

“but regret that the Address
fails to indicate the steps the Gov-
ernment intend taking in order
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that the State Governments intro-
duce free compulsory education in
the country.”

The motion was negatived.
Mr. Deputy-Speaker: The question

That at the end of the motion the:
fcll_lowing be added:

“but regret that the Address
does not take note of the fact that
the Railways do not provide ade-
quate amenities to the travelling
public  particularly those who
travel in the lower classes.”

The motion was negatived.

; Mr. Deputy-Speaker: The question.
s:

That at the end of the motion the
following be added:

“but regret that the Address
fails to take note of the growing
unemployment in the country and
also does not indicate how the
Government intend ensuring pro-
per living standard to the wage
earners.”

The motion was negatived.

: Mr. Deputy-Speaker: The question
8:

That at the end of the mation the
following be added:

“but regret that the Address
fails to appreciate the genuine
anxiety of Jammu {)eople to re-
main in Indian Union and that
no mention ig made to assure
them their constitutional place in
India.”

The motion wag negatived.
Mr. Deputy-Speaker: The question

That at the end of the mntinn the
following be added:

“but regret for the lack of in-
terest on the part of Government
towards the deterioration of the
Sanskrit teaching institutions start-
ed purely on Indian lines for pro-
pagation of Indian system of
thoughts and culture with absnlute-
ly national aims and objects.”

The motion was negatived.

. Mr. Deputy-Speaker: The question
8:

That at the end of the motion the
following be added. =~ -
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“but regret to note an utter dis-
regard of Ayurvedic system of
medicine which is most suitable
to the people of India and deserves
a national recognition.”

The motion wag negatived.

’ Mr. Deputy-Speaker: The question
s:

That at the end of the motion the
following be added:

LN

“but regret that the Address

fails to mention any active steps

to prevent cow slaughter in India

inspite of vigorous persistent de-
mand all over the country.”

The motion wag negatived.
h‘Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret that the Address
doe; not enunciate any correct
policy in guaranteeing workers
In private and governmental under-
takings the right to form Trade
Unions and in the matter of grant-
ing recognition to them by revis-"
ing the present method of grantin
recognition to officielly sponsoreg
Trade Unlong only such as Trade
Unions on the Railways.”

The motion wag negatived.
“.Mr. Deputy-Speaker: The question

That at the end of the motion the
following be added:

“but regret that the Address
does not correctly estimate our
relationship with neighbour coun-
tries in Western and South-Eas-
tern Asia and that it does not show
any indication of India’s stand
regarding the Middle-East Defence
Organisation and the formation
of a flve-nation military liaison
group for the defence of South-
East Asfa.”

The motion wag negatived.

Mr. Deputy-Speaker: Now, I will
Put the original motion to the House.

The question is:

That an Addresg be presented to the
"President in the following terms:

“That the Memberg of the House
of the People assembled in this
session are deeply grateful to the
President for the Address which
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he has been pleased to deliver
to both the Houseg of Parliament
assembled together on the 1ith
February, 1833.”

The motion was adopted.

Mr. Deputy-Speaker: We now ad-
journ till 5.45 p.m. today.

House then adjourned till a
Quarter to Six of the Clock:

The

The House re-assembled at a Quarter
to Six of the Clock.

[MR. DEPUTY-SPEAKER in the Chair)
RAILWAY BUDGET, 1953-54

*The Minister of Railways and
Transport (Shri U. B. Shastri): 8ir,
I rise to present to the House the
Budget for the Indian Rajlways for
the year 1953-54. Without departing
from the practice of delivering this
speech in English, I have taken the
liberty of supplying a *ext of it in
Hindi to hon, Memberg a'ong with
other papers.

My thoughtg turn on thig occasion
to the late Shri Gopalaswami Ay-
yangar, my distinguished predecessor
in office, Anr able administrator, a
wise statesman and a great gentleman,
he has left his impress on whatever
task he undertook. Hig passing away
is a great national loss which all of
us deeply mourn. I should acknow-
ledge in particular our ind=btedness
to his stewardship of the vast railway
undertaking during four years of
considerable stress and strain.

I shall now proceed to give a brief
financial resume covering the actuals
for the year 1951-52 and the revised
estimates for 1952-53. In February
last year, it wag estimated *hat the
year 1951-52 would close with a sur-
plus of Rs. 22'06 crores, nut the
surplus for the year was actually
better by Rs. 6'28 crores.

As against the budget estimate of
Rs, 112:19 crores wunder nassenger
traffic, the revised estimate for the
current year has been placed at Rs.
102'05 erores, that is, a reduction of
Rs. 10°14 crores. This reduction is
accounted for by a drop of Rs. 2:19
crores under upper class trafic and
Rs. 795 crores under third class
traffic. The downward trend in upper
class traffic which had been noticeable
during the last few years has in this
year taken a further sharp turn for
the worse.





